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INTRODUcrION 

I, the Chairman of Estimates Committee having been authorised by 
the Committee to submit the Report on their behalf present this Thirty-
third Report on the Ministry of Planning-Department of Statistics. 

2. The Committee took evidence of the representatives of the Ministry 
of Planning (Department of Statistics) at their sitting held on 27th 
January, 1982. The Committee wish to express their thanks to the 
officers of the Department of Statistics for placing before them material 
and information which they desired in connection with the examination 
of the subject - and for giving evidence before the Committee. The 
Committee also wish to thank the Chairman, Governing Council of 
National Sample Survey Organisation for giving evidence before the 
Committee. 

3. The Committee also wish to express their thanks fo the User 
Ministries/Departments and National Council on Applied Economic Re-
search who furnished memoranda on the subject to the Committee. 

4. The Report was considered and adopted by the Committee on 16th 
April. 1982. 

5. Foe facility of reference recommendations/observations of the 
Committee have been printed in thick type in the body of the Report. A 
summary of the recommendations/observations is appended to the Report 
(Appendix). 

NEW DELm; 
April 26, 1982. 
Vaisakha 6, 1904 (S') • 

S. B. P. PATrABHI RAMA RAO, 
Chairman, 

Estimilles Committee. 



CHAPTER I 

INTRODUcrORY 

1.1. The Department of Statistics with its constituent wings, the CSO, 
the NSSO and the computer centre is performing the basic modal functions 
of collecting, collating, analysing and publishing valuable and essential 
statistical data needed by the Government for planning and decision 
making. The work relating to the collection of data was started a century 
ago.. As early as 1862, Statistical Committee was set up for disigning 
modal statistical forms to collect data on trade, finance, education, agri-
culture etc. The first country-wide synchronised population census was 
organised by this Committee in 1881. A, Director-General, Statistics, as 
Head of the Statistical Bureau -was appointed in 1895. A Central Statis-
tical Unit was set up in the Cabinet Secretariat in 1949 which evolved 
into the Central Statistical Organisation which was established in the Cabi-
net Secretariat in May, 1951. The Union Department Of Statistics was created 
in the Cabinet Secretariat in 1961. A Computer Centre for data-process-
ing was set up as an attached office in the Department in 1967. The 
National Sample Survey (NSS) which came into existence in 1950 with 
a programme of large scale sample surveys to provide data for national 
income estimation and for planning and pOlicy formulation has since grown 
into one of the largest organisations of its kind in the world a:ndexpanded 
its activities in several directions. It carries out annual rounds of socio-
economic surveys covering various facets of population, undertakes tho 
field work of Annual Survey of Industries (ASI) and carries out sample 
checks of area and yield of crops to improve the quality of estimates of 
agricultural production prepared by the States. The NSS was reorganised 
in 1970 and all aspects of the work was entru~d to a single government 
agency, the National Sample Survey Organisation (NSSO) under the 
overall direction of a Governing Council with requisite independence and 
autonomy in the matter of collection, processing, analysis and publication 
of NSS data. 

1.2. The Department of Statistics is a part of the Ministry of Planning 
and has, under its overall controll the Central Statistical Organisation 
(CSO) , the National Sample Survey Organisation (NSSO) and the Com-
puter Centre. It is also closely associated with the Indian Statistical 
Institute (lSI), Calcutta recognised as an Institution of National impor-
tance under the Indian Statistical Institute Act, 1959. 

1.3. The Department of Statistics, propei and the main offices of the 
Central Statistical Orpnisation and National Sample Survey Organisation 
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have a Composite administrative set-up. The Department H> headed by a 
Secretary to the Government. Besides the Secretary, the other senior 
officers are the Director-General, Central Statistical Organisation who is an 
ex-officio Add!. Secretary and the Chief Executive Officer of the National 
Sample Survey Organisation who is an ex-officio Joint Secretary. 

1.4. The CSO is primarily responsible for coordination of statistical 
activities in the Country. laying down and maintaining statistical standards, 

> preparation of national ac.counts. processing and publications t>f industrial 
statistics, conduct of economic. census and sw:veys, plSlll work r>~l.ating to 
development of statistics, organising, training programmes in official statistics 
and (elated methodology, dissemination of statiStical information and 
liaison. with international statistical agencies. 
<i) TAe Natio!taL Sample ..surveys 

1.5. Starting from the 26th round (1971-72), a statement giving 
round-wise positioD Of ,the survey period, tabulation and release of results 
is giwn·in· Annex-I (Part I & Pan II). The Surveys were completed 
during the targetted period indicated within brackets against each round. 
The tabulation and release of data, however, have Dot kept pace with. the 
collection of data as can be seen from. the Annex . 

. 1:-6; When the NSSO was reorganised in March, 1970, the abulation 
was in huge arrears owing to a variety of reasons including inadequacy 
nf-tabulation resources which comprises Unit Record Machines. With a 
view to -reducing the aITearS and bringing out the results of the survey 
within as short a time as possible after the completion of the field work, 
a judicious combination of manual, mechanical and electronic data pro-
cessing was adopted. In 1977-73. Manual Tabulation Centres were set 
up in different parts of the country to facilitate briging out at least the 
t~ results wnh the least possible delay. One more data processing Centre 
was set IIp at Nagpur. Since 1977 progressive use of computerisation has 
beOB resorted to. The time--Iag in completing the tabulation was as high 
as about 4 years from the date of completion of survey in certain cases. 
With these measures, it has been possible Ito reduce the time-lag to some 
extent as cowd be seen from the progress of 25th round to 32nd round. 
!:Nen sO the ob;ective of briDging out the results of a rouftd within a year 
of the completion of the survey bas not yet been accomplished and the 
position with regard to the tabulation of Central Sample is still far from 
satisfactory . 

. 1.7. The principal causes of the delay in data processing and accumula-
tion' of 'back-log are antiquated machines and inadequate staft of the NSSO. 
Added to this are the difficulties in acquiring and maintaining conventional 
punching and verifying machines which are getting out of date. 

1.8. The Covering. Council of NSSO has appointed a Working Gcoup 
on acceleration of NSS data proces~ing to study the status of arrears of 
tabulation ~d recommend a.. plaIl to aclU.ev.e the: .ohjec.ti~ of .completing 
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the tabulati.on and publication of data collected in a round within 12 to 
15 months of the completion of field work. Their report has been received 
in February, 1982. 

Time-lag in Tabulation and Publication of Data 

1.~. From the information furnished by the Ministry it is seen that 
even from the 25th round of survey (1971 onwards) the time-lag between 
completion of survey and tabulation release has been as high as 48-53 
mon~_ in a flumber of cases. All the table of the 32nd round completed 
between July, 1977-June 19718 had not been tabulated till the end of 
January 1982, though some key result and a report on Employment 
(32Dd Round) has been released. Date pertaining to 33 round (July 
1975-June 1979) and 34 round (July 1979-June 1980) are still being 
processed. 

1.10. It is also seen that pUblication of the results of surveys has 
also been inordinately delayed. For example, publication of important 
surveys like Annual Survey of Industries and Consumer Expediture 
SUrveys (Tables with notes) has been delayed by 5 to 12 years. Con-
sumer Expenditure Survey (Tables with Notes) relating to the period 
from September, 1961 to July, 1962 was published in March, 1974. 
Annual Survey of Industries (Tables with notes) for the year 1964 was 
published in 1971. Some of the reports published in 1981 relatt:d to the 
period of July. 1973 to June, 1974 which shows a delay of nearly 6-7 
years. 

1.11. The Review Committee On the National Statistical System 
observed in its report (June 1980): 

"Timely availability of statistics is the essence of Ithe efficiency 
of national statistical system. It is crucial in planning and 
deCision making as well as for effective management of 
economic affairs in government d~artments. For instance, 
when the government is dealing with a situation of severe 
shortage and the latest available statistics on the subject relate 
to a period of couple of years ago when a situation of surplus 
might have been prevaili'ng in the country. such outdated 
statistics may not at all be helpful for decision making. In 
such a situation the decision maker, rather than waiting for 
statistics would tend to take decision, right or wrong, on the 
basis of empirical impressions. From the view-point of policy 
makers, statistics with long time-lag may only be useful for 
academicians and economic historians. The Committee 
recognises that if the statistical system is to GelVe the policy 

makers effectively, it has to devise ways and means of giving 
to dhe policy makers some basic useful statistical material 
well in time for decision making." (Para 6.2). 
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1.12. The Review Committee (1980) suggested a basic norm (para 
No. 6.10) which may be laid down for all periodicals or time series 
statistics. According to the Committee "The time-:-Iag in respect of any 
statistical series should not exceed the periodicity of statistics, i.e., the 
monthly series should be released with a time-lag of not more than one 
month and the annual series should be released with a time-lag of not 
exceeding one year. However, in regard to censuses carried out at long 
intervals, either quinquennially, or decennially, the results should be made 
available with in 2-3 years of the completion of the field work. 

1.13. The Committee desired to know the action taken by the Ministry 
to achieve the level of efficiency set up by the Review Committee 
(1980). 

1.14. Secretary, Department of Statistics admitted during evidence 
"It is very true that there is a considerable time-lag between the collection 
of data by the National Sample Survey Organisation and its publication. 
In fact, it has been the cause of great concern for me since I took-over 
this Department (July 1981}." 

1.15. Explaining the reasons, Secretary informed the Committee that 
one of the reasons for this time-lag is Ithe antiquated machines which have 
been in use in this Department. At one time the data was to be processed 
through unit record machines. It is only from 1976 or 1977 that a 
progressive use of computers is being made for the purpose of porcessing 
of the data. When it was decided to extrust the work of processing to 
the computers, it was found by the Computers Centre that they had ~ree 
Honeywell machines which were second generation machines and they 
were also out-dated. The Government took a decision to have a new 
computee of the third generation, i.e., the Burroughs computer. You will 
be glad to know this computer the witness added (January 1982) has just 
been installed. It is having its test run just now. The Deptt. hopes to 
complete the work by the end of the month or by the first week of next 
month (February 1982). 

1.16. Secretary (statistics) stated that. As a retsult of the installation 
of this computer it is expcted that the processing of the data can be three 
,times faster as compared with the old Honey well machines." The witness 
added that the second direction in which action had been taken by the 
Deptt. of Statistics to speed up processing was the introduction of tbe 
direct data entry machines one at Calcutta (HCL-8) and one at Delhi 
(DCM Spectrum-7). The Coverning Council of the NSSO, Secretary 
·stated, was also equally been, that the delay and the time-lag in tbe pub-
lication of the oata should be reduced. It had set up a Working Group 
which went into the question of reducing time-lag. The Working Group 
had completed its report and it was going to be submitted to the Govern-
ing Council of the NSSO shortly. 
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1.17. Secretary (Statistics) further stated that "In order to get eady 
results, another step which had been taken was that "whatever information 
now becomes available, that should be immediately published in the 
journal which has been started, called Sarvekshana, and whatever results 
are available should be released immediately." 

1.18. Referring to ,the question of delay in publication of Annual Surv{~y 
of Indll:stry. the witness stated that "There also our attempt is that we should 
be able to issue the summary reports immediately and later on we will have 
to bring out the (ietailed results." 

1.19. Summing up the measures propose to be taken by the Ministry, 
Secretary stated, "the action which is being taken is a three-fold action. 
One is having a new computer so that faster computing can be made. Second 
is punching the data on the direct data entry machine and the third is that 
even if the detailed results are not available, the summary results should be 
made available immediately, because I do realise that for the purpose of 
policy makers and for the purpose of the users of statistics it is absolutely 
necessary that whatever data is collected, that should be made available to 
them quickly." 

1.20. Tendering evidence before the Committee the Chairman of the 
Governing Body, NSSO stated: " .... the organisation is very large and it is 
also partly lop-sided. The lop-sidedness is of the following nature. As far 
as Field Operations Division of the NSSO is concerned, it is able to 

_ collect whatever information the Governing Council decides to be col-
lected. But there are other parts of the organisation which probably are not 
taken into account at the time we decide what to collect. I think the reason 
for th" delay is the lopsidedness of the organisation. In particular, the 
processing of data is a highly technical business. Unless we take a look at 
the whole thing in an integrated fashion we will make some piecemeal adjust-
ments here and there without really being able to deliver 'the overall objec-
tives." 

1.21. Referring to the Working Group of experts appainted to look into 
the problems of the NSSO including long time-lags, the witness stated that 
this group was almost ready to give a Report and that Report would be 
considered by the Governing Council at the end of Feb~ary (1982) and 
after its consideration by the Governing Council, "I would be making a 
recommendation on behalf of :the Governing Council to the Government in 
terms of looking at the problem in its totality rather than create a few jobs 
here and there and get machines here and there and later on not being 
able w do the job." 

1.22. Asked about the things that are to be done, the witness added 
that after considering the report of the Working Group "We will say. that 

'\ 
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these are the objectives and if data must be made available within 18 
months of the survey being finished, these are the thing that we ought to -
do." ", 

1.23. The Chairman, Governing Council, stated that "I have a feeling 
that the problem (of delays) is not such that it cannot be tackled. It can be 
tackled provided some major changes are made." 

1.24. Asked about the broad areas in which the Ministry should move 
to cut short the time-lag, the witness stated that, "somehow we are able to 
get whatever data we want to be collected in the field. The major part of 
the difficulty arises in processing that data. The technology that is being 
used for that is very old. You know the kind of apparatus that is still 
being used in India. For example. spare parts are not being manufacture,d 
here. What happenes is that you put in a little machine somewhere without 
taking care of the thing somewhere else. So, either it remains infructuous 
for a while or it is not really part of a total picture. I think we need to 
change quite a lot of that equipment. What system is to be adopted is being 
considered by the Group. By asGociating some experts from the Electronics 
Department we want to make a lot of changes in the technology of data pro-
cessing. Once we switch over to neW technology, may be that we will have 
a little less of problem in coordination between different divisions of 
NSSO. But the major difficulty is with the data processing technology." 

1.25. The terms of reference of the Working Group on Acceleration of 
NSSO Data Processing set up by the Department of Statistics were given 
as follows: 

.. 

(i) To study the present status of arrears of tabulation pertaining to 
the various rounds of NSSO and to pin-point the critical bottle-
necks and organisational weaknesses which may have caused '-
the accumulation of these arrears. 

(it) To assess the time requirements with reference to different stages 
of data processing viz-a-viz the total tabulation plan and arrive 

at a realistic estimate of requirement of men and machines, so 
as to complete the tabulation and pUblication of data conected 

in a round within 12 to 15 months of the completion of field 
work. 

(iii) Pending the availability of men and machines required to sug. 
gest an interim plan for the optimum utilisation of the available 
resources in all Divisions of NSSO, so that the basic objective 
of tabulation and publication of results within 12 to 15 months ," 
of completion of field work is achieved. For this, different 
approaches may be suggested together with the possible·time-Iag 

involved in each approach for completion of tabulation and 
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publication of results. Suggestions may include, if necessary, 
functional redeployment of persvnnel among the 4 Divisions 
of NSSO as well as adjustments in the sampling design or the 
size of SaD1ples. 

(iv) To study and comment on any other matter which may have 
relevance to the above three items of the terms of reference. 

1.26. The Chairman, Governing Body while referring to the terms of 
reference stated, "they have been given very exhaustive terms of reference. 
I have a feeling that they may not do justice to all items. I will say that 
the working group is working hard. I have no doubt thalt they wou!d do 
very well. But lance again repeat that the basic difficulty fOr planning 
timely estimates for the last 30 years has been outdated and old equipment. 
I feel shamed of it. We do not have the modern data collecting technology 
even today." 

The witness added, "some 10 -years ago, I was in a Data Improvement 
Committee for annual Planning and budget making. We submitted a report 
after great deal of work. As far as I know, the report is still in the archives 
of some Ministry. Off and on we do come across some enthusiasm for 
getting things done in time. But what I say is there is no tradition in this 
country to take decision on the basis of data and expert reports. Sometime 
the Civil servants would discourage and delay the implementation of findings 
by saying that they would have such and such impacts. And what happens 
is that by the time they take a decision, everything changes and there will 
be a change in the policy. Here, things are done on the gut feelings." 

The witner.s added that "I want to assure the Committee as long as we 
(the Governing Council) are here, We will defi~itely try to bring about some 
changes. But we are purely an advisory body. We may be consulted on 
some issues by the Government and the Government may not consult us on 
some Qther issues." 

1.27. In written reply, the Ministry subsequently informed the Commit-
tee (April 1982) that the Governing Council for NSSO "at its meeting held 
on 20th January, 1981 had considered the question of acceleration of 
NSS data processing and ways and means of bringing out the results in 12 
months after completion of the field work and had recommended setting 
up of a Technical Working Group to study the problem in depth. The 
Worling Group has finalised its report and is expected to submit the same 
to the Governing Council of NSSO shortly. 

1.28. The Ministry furnished a copy of the Report of the Working Group 
to the Committee. The Working Group have cQme to the following find-
ings:-
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1.29. -:pte NSSO had on 31st March, 1981 a1t accuniulated backlogof 

data processing work, which with its present resources, it would take, at a 
rought estimate, no less than four years to complete. The Working Group 
has identified the following reasons for the accumulation of this backlog. 

(a) A total systt:.matic faiIlJre to appreciate and provide adequate 
human and material resources required for processing the data 
gathered in large-scale multi-purpose surveys that have been 
conducted by the NSS over the past three decades. 

(b) Frf'quent changes and prolonged absence of senior management 
in the Data Processing Division. 

(c) Not taking constraints on data processing resources into account 
in planning or surveys. 

(d) Accepting ad-hoc demands for additional tabulation and conti-
nual chlijlges in assigned priorities. 

(e) Delays arising from manual procedures of data editing involv-
ing repeated references to schedules. 

(f) Long delays in reconciling tabulated results with similar results 
other sources. 

(g) Absence of systematic manpOwer planning and training ar-
rangements for data processing personnel. 

(h) Low productivity and low morale of workers. 

(iii) Printing of Reports 

1.30. It was suggested in a memorandum that time lag in publication of 
results could be reduced by augmenting men and machines and also stream-
lining the existing procedure for compilation and publication. The organi-
sation may be allowed 'tQ set up a small offset press within the organisation 
and to get its work done'1hrough priva'te presses wherever necessary. 

1.31. During evidence Secretary, Department of statistics stated that 
"we have already included in the Sixth Plan a Schenfe for providing 
off-set printing facilities and separate printing facilities will be provided. 
under this Scheme to aet the printing requirements of the Department 
of Statistics as weJI as the Planning Commission and, for this purpose, 
the Directorate of Printing will establish a separate Wing in the 
Government of India Press at Faridabad for executing the work 
of these two Organisations. A project report has already been prepared 
by the Directorate ()f Printing and the total outlay involved so far as next 
year is concerned is Rs. 12 lakhs. We have made a provision for that. In 
the next year's plan, the Ministry of Works and Housing will be giving the 
administrative clearance and, we hope, that by the end of 1984-85, a separate 
wing will become operational." 
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(iv) Crop Estimation Surveys 

1.32. It was stated in another memorandum that the yield rates of prin-
opal crops were estimated through Crop Estimation Surveys conducted by 
the State agencies. The Agricultural Statistics Wing of the NSSO brings out 
annually a report on the status of estimation of agricultural production in 
India. Th!' report contains an ,?verall account of the status of estimation 
of agricultural production as also technical details and results relating to the 
scheme of improvement of crop statistics. It provides comparison of estima-
tes based on sample checks under the scheme for improvement of crops sta-
tistics, timely reporting scheme, final forecast and crop estimation surveys. 
The report is quite comprehensive. However, these reports are being 
brought out with a time lag of about 2 years. The practical utility of these 
reports would be considerably enhanced if they are brought out within 
a year of the close of the season. 

1.33. Secretary, Dep~rtment of Statistics stated "We are bringing out a 
status report State-wise since 1976-77. We are also trying to bring out sea-
son-wise report now. These reports are ready by about one year after the 
close of the season. Since these are the reports which relate to the States, 
we thought that if the State-wise reports are made available that would 
enhance the utility." 

"Now the question arises about the All India report. All India report 
is a consolidation of various State reports. There is a de~ay in preparing 
them because unles,> all the States reports are ready, we cannot prepare all 
India report. One of tbe suggestions is that ,the work relating to the pre-
panltion of the State-wise report should be undertaken by the States them-
selves so that we may be able to expedite the all India report." 

1.34. The representative of NSSO stated that "the agriculture status 
report is based mainly on the scheme for improvement of Crop Statistics. In 
so far as the yield estimates for important crops are concerned, which num-
ber 163 at all-India level, these are brought out within a period of four to 
six weeks o~completion of the harvest of a crop in a Statc. These esti-
mates are paSGed on to the Ministry of Agrioulture for preparation of advance 
estimates of crop production annually. Till 1976, we were bringing out one 
AU India report (Vol. I) and once State-wise report (Vol. II). From 1977-_ 
78 oDwards. in order to increase the utility of these reports and to reduce 
tbe time lag, we have started preparation of season-wise, State-wise s~atus 
reports which are ready after about one year of the close of the season. 
The report contains the estimate from the Central sample and the estimates 
from the matching State sample and the pooled estimates. It has been agreed 
that the States will aBalyse the data relating to their State Sample Part. 
But the position is not very happy. Excepting a few States, others are not in 
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a position to implement that part of the scheme. The Centre has to do the 
State Sample tabulation as well as Central Sample tabulation. If the States 
could take over at least the State matching samples aD,d tabulation, the time 
lag could be reduced further." 

1.35 The Committee are gready disappointed at the inordinately long 
fime-Iag between completion of NSSO surveys and publication/release of 
the resul1s of the Survey. From the information furnished by the Minis-
try ,it is seen that even after the re-organisation of NSSO· in 1971 the time-
lag between completion of surveys and tabulation I release of data 11M been 
as high lIS ·4S-53 months in a number oil cases. 32nd Round of Central 
Sample Survey completed between July 77-June 1978, 33rd Round (July 
78-June 79) and 34th Round (July 79-June 80) are still onder tabula-
tion. Publication of the results of surveys have also been inordinately de-
layed. For example publication of Annual Surveys of Industries and Consu-
mer Expenditure surveys have been delayed by 5-12 years. Consumer 
ExpenditlD'e Surveys pertaining to the period ~ember 61-August 1962 
was published in Marc~ 1974. Annual Survey of Industries fOr 1964 was 
publfihed in April 1971. Some of the reports published in 1981 related 
to the period July 1973-June 1974 which shows a delay of nearly 6-7 
years. The Committee wonder whether results of surveys published after 
a time gap of 5-12 years could have been of any use of anybody except 
academicians and economic historians. Wh~t hBS pained them deeply and 
what they cannot but deplore strongly, is that this state of affairs. has beeD 
continuing for over 30 years and nothing concrete has been done so far 
to attelerate the entire exercise so as to make it useful to policy makers 
and planners. 

1.36. The basic weaknesses of the NSSO are stated to be the obsolete 
obsolete aDd outmoded equipment and the lopsidedness of the organisatio.n. 
The Governing Council of NSSO has appointed a Working Group to . ~o 
into the question of acceleration of NSSO data IProcessing and to recom-
mend measures and furnish its terms of reference it is SeeD Jhat the NSSO 
is now aiming to complete the tabulation ~nd publication of diata coDected 
in a round within 12 to 15 months of the comp'letion of the field work. 

1.37 The Department of statistics has it is seen, taken certain measures 
to modernise the data-processing equipment and a~celerate of release the 
statios. But the Committee agree witb the Cbairman, Govel'llFtg COUll-
cU, that some piecemeal improvements in procedures and !W'cbines bere 
and tbere are not 20in2 to a~hieve the· overall objectives unless the pro-
blems faced by the NSSO are looked nt in their totality and the Iopsideaess 
of the organisation which, in his opinion, is the root cause of delays, is 
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reJDedial. 1be report of the working Group on the acceleration· of data 
processing, to wbich the~verning COlDlcil and the Department of Statis-
tics Iaad been looking forward with great expectations, has now been sub-
mitted to and considered by the Governing Couucil. The Committee 
would like to advise the Government fhat this report should be taken ser-
iOusly and 3'Jl integrated action plan prepared without delay to thoroughly 
reorganise the NSSO so as to make it a technically and professionaBy com-
peteDt and well-equipped organisation to be able to discharge its respoosi-
bilifies effl.dently and within the optimum timHrames. 

1.38. The report submitted by the Working Group reveals laHore of 
the system in a number of fields. According to the report there have beeDJ 
a systeoiatic failure to appreciate and provide human and material resour-
ces, prologed absence of se.mor management in the Data Processing Dm.. 

__ doD, ad hoc additions in tabulatiOn, continual dIanges in assigned priori-
ties, absence of systeanatic manpower planning and traiming arrangements 
for dataprocessling personnel and low productivity and low morale of wor-
kers. [.;.] 

1.39. The Renew Committee on National Statistical System i,. its Re-
port (June 1980) has emphasised that timely availability of Statistics is the 
eaence of the efficiency of Natioaal Statistical System. According to thet 
Reriew Committee if statistical system balJ to serve the pollcy makers .ef[-

. edively it has to devise ways and means of giving to the policy makers some 
'-sic useful statistical material well ia time for decision making. The 
Reriew Committee 'has suggested that· the basic norm for all periodi-
cal or time series statistics should be fhat the time lag should not exceM 
tile periodicity of the statistics. That is, the monthly statistics shonld be 
releMed within a time lag of not more tbsn one month and the lmDuaI series 
dIoaId he released with a time lag of not exceeding one year. IaI case 
of eensnses carried out either CjUinquenniDy or clecenniaDy the results 
should be made available witbim 2-3 years of die completion of the field 
work. 

1.40. The Committee are happy to note that the Governing Council of 
NSSO is aiming at.making the organisation eflicient ~-to reduce the 
.. lag between. data collection andd its pnblication to 12-15 months. The 
Estimates Committee consider the time-frames suggested by the Review 
Committee (1980) for various kinds of statistics 1IOt' .only reasonable but 
a~tely esseatiaI for the working of NSSO if its reports have to be 01 
some contemporary use to contemporary planners and poUcy makers and 
.Of Ite to consigned to the dustbins of history. The Committ.ee would 
Ike that Government shonld adopt these basic norms M outside __ 
IiDtifs of time for the guidance of the NSSO and eomre Itbat the contempla-
fed re-orgaaisation of the NSSO is done to achieve these objectives. 



12 
1.4L The Committee Bote that NSSO is also ...... icapped fol' __ ef 
~ printing facilities and this too contributes to the delays iJlldie 
pulpliadioa c)f statistical daD. 'They Bote that a scheUieto provide oI1iet 
pdIItiQg facilities to meet the requirements of the Department pi Statistics 
... Planaing Commission has been iDduded iD the Sixth Five Year PIaDi 
., a lleparate wiug iD the Governme.nt of India Press at Faridabad • ex-
pected to come up by the end of 1984..,85 for executing the w()I'k of· the .two 
organisaaioDS. '!he CODUDiftee cauaot over-empbasise. the need for ... -
big adequate priatiug facilities available to the De~ of ~. 
They hope that addiUoDaI wing iD the Government of India Press at Farida-
bad would be set up by the target date. Iu t!be alternative .the ~vena
m;eat of IBdia PreSSC8D get this priDted iD auy decent reH8b!e .Prj~ ~. 
which woold be ~more economical also. . 

.. 1.42. . Delay in the publication of crop estimation survey repotfs' has 
been brought to the ooti~ of the Committee. These repoI'fs are at ~ 
..... brought out with the time lag of about two years. The utiHty eI. 
.. reports it is stated, Would be considenbly enbauced if they are broqllt 
out wiCIIin a year of the close of the season. 1be Department bas es-
plaiDed that State-wise and season-wise status repor1s are brought out by 
.. one year after the close of the season hut all .~ report is delayed. 
It appears Jhat the Department is nqt gettMtg ~ su,ppon from .~ 
.~ in .. regard. The Committee would suggest daat 'be varieD 
iI88eI iDvolved iD the pubUcation of tbis report IIkooId be ~ed with.dIe 
.S$Ite ~erDments ~~ at a high level and .coDQ'ete ~~ ..... 
to accelerate the publication of crop estbution SlII'fey ~. 



CHAPTER II 

STATISTICAL DATA-GAPS 

2.1. The Department of Statistics has informed the Committee that al-
though considerable improvements have been made rooetUly in collection 
JQi4compilation of different types of statistics in various S~Grs of the eco-
DOJIlY, there are still gaps and deficiencies in the data base of the eeo-
aomy to meet the growing requirements of planning and policy making. 
'llaese are partly due to technical and operational difficulties in filling u'p 
the gaps. Some of the important areas in which statistical series is at pre-
SCDt not being conected are broadly as follows. 

(a) In the agriculture and allied sectors, the major gaps are incomplete 
coverage of crop statistics, regu}ar statistics of livestock products, fore~t 

products, inland fisheries, fruits and vegetables and farm inputs. 

(b) In the field of industry, the major lacuna is in the unorganised sec-
tor, although, some effects have been initiated by the CSO r~nt1y tp bri-
dge some of the gaps in this sector by under-taking economic· ce,nsus and 
follow-up surveys. The index of production currently ~iog cotqpiled re-
flects broadly the trends in large scale and medilJm .sectors of in~1Jstry only. 
Bfforts are being made to include in the produtcion coverage of the inde~, 
the production of small scale sector falling within the registered 'factory sec-
tor. In the field of trade, distributive trade statistics, trade by road are 
the two major segments in which systematic data are not available. Similar 
-is the position with regard to unorganised transport sector. Another field 
where collection of data needs good impetus relates to construction activity. 
A.nQther major chunk of grey area in which information is partial, relates 
to,tbe unorganised segments of the services activities. 

(~) An important area in which the .statistical aggregates are at prcliCQt 
Il,()t being compiled, related to the All India Index Number of retail ptige.s 
cpY~ the entireranse of commodities in ~ ,~e~.i1 tra4e a¢vi~ i Q~ ,the 
same lines .as the All India whol~ale. price -In,dex Nu~. TJte f~1 
prices are at preseat being colletc~ in respect of tho&e ~UJ.o4itjes. ~y 
which go into the consumer price indices being constructed ,fOClLpecified 
groups of population. However, a beginning ~ been IQade by ~
rasbtra to compile a consumer price index nu~ber for selected essential 
~odities as first approximation to the retan price index number for 
rural and urban areas separately. There is J:¥:ed ~ sim~r wPt'k .to -be 
:6qIIC in clherStates $0.-

l3 



(d) In social statistics,the important gap is regarding the inadequacY'-
4tf data for development of social indicators and establishing an appropriate 
linkage ~tween different segments of social sector. Other areas which 
have recently 9Ssumed importance for which data are at present not ade-
quately available, relate of environment and energy balance. 

(e) Though the National Accounts Statistics in India cover several 
aspects of the subject, gaps remain in a few fields. One of the most im-
portant }acunae in this regard is the lack of data on distribution of house-
hold income by size classes. This is mainly because to collection of data 
on the subject through official agencies has so far been undertaken. Howe-
ver, collection of data on the subject is now being given greater emphasis. 
Currently, data on domestic product are available separately for public and 
private sector. However, separation of rdvate income between private cor-
porate Sector and household sector is necessary to study the relationship 
between household saving and household income.. This has not so far 
been possible because of the absence of data. on household income and eX-
penditure. To obtain the estimates indirectly, studies have now been in-
itiated to estimate income originating in private corporate sector so that 
household income can be obtained as a residual. Another aspect of eco-
nomic statistics where information is lacking is on patterp of income ex-
penditure and saving separately for rural and urban area'S. Non availabi-
lity of basic data has stood in the way of preparing such estimates. As 
a first step towards obtaining such information, estimates are being pr~ 
pared of domestic product originating in rural and urban areas. 

(i) Dfficulties 

2.2. Explaining the difficulties for fillingAhe gaps, the Department has 
~tated that one of the factors for non-collection of data in areas which are 
known to be diffident has been resources-at different levels in terms of man-
power required for data collection, supervision and compilation. The non-re-
spon~e to a fair degree in implementing the statutory, provisions for data 
collection has also been one of the hurdles in improvIng the data collection 
system. Further, in certain areas like fruits, vegetables, inland fisheries, 
livestock production, non-availability of appropriate operational methodo-
logy for collection of requisite data in a systematic and regular manner has 
also been a constraint, although some studies towards development of 
methodology in these areas have been done recently. In the field of con-
struction, firms are extremely mobile and activities are ~6nal in nature, 
. subcontracting is very common and the work is carried out by a variety' of 
units. This makes it impossible t~ organise data collection through a unified 

. approach. The provision in some of the Acts like the Sales-tax Act. do not 
provide for regular maintenance of data of input costs, output, value added 
etc. . Consequently regular collection of data on various aspects of trade 
~tivity is difficult. In some sectors, there is no statutory obligation to 
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maintain records which could be used for culling out the requisite data. 
For constructing index numbers on retail prices, detailed data on commo-
dity-wise volume and value of retail trade in respect of each of the com-
modities entering the ind~x, are required. These data are oat present not 
available. Periodical distributive trade surveys have to be undertaken for 
this purpose. 

~-"';'"-

\ 2.3. The Department has added that the statistical aggregates lacking at 
present in different sectors are thus known. Efforts will be made to fill up 
these lacunae through different plan schemes keeping in view the priori-
ties determined by the requirements of, planning. 

2.4. The Committee asked whether the Department had drawn up any 
programme to fill these gaps progressively. The Director General Central 
Statistical Organisation (CSO) stated that "We have drnwn up programmC8 
for different area. The steps are required to taken not only by us but by 
some other Ministries also who are 'getting these statistics". 

2.5. In a: note furnished to the Committee, the Department has stated 
that Statistics is a decentralised subject and different Ministries and the De-
partment of Statistics have drawn up programmes to fill up data gaps pro-
gressively in their respective fields. The CSO advises different Ministries a.. 
the programmes to be taken up to fill up gaps and the technical details of 
luch programmes like improvement of crop statistics, statistics of livestock 
products, are referred to CSO. The programmes already drawn up t. 
6ll up the major data gaps in the areas listed above are given below: 

(i) Incomplete coverage of crop statistics, regular Statistics of livestock pro
ducts, forest products, inland fisherie9, fruit and vegetables and form input.. 

2.6. The Schemes proposed by the Ministry- of Agriculture and inclu-
tied iD the Sixth Plan (1980-85) are listed below: 

(i) ExtCll'Sion of crop estimation surveys to fruits, vegetables an' 
minor crops; 

(11) Sample surveys on estimation of production ~ major liyestock 
-" products in States; 

(iii) Continuance and expansion of comprehensive scheme for study-
ing the cost of cultivation of principal crops. 

(ii) Unorganised sector in industries, unorganised transport Sector, u1forga
nised segments of the services activities; 

2.7. The Economic Census and follow up surveys scheme of CSO us 
a~ providing data on the structure, employment emoluments,input/outpat, 
value added in c:Jijferent unorganised sectors of manufacturing transport u' 



1.6 

sqrvices. FollOWIng the 1977 Census of non-agricultural establishtMilD, 
follow up 8Ul"Yeys covering non-factory Ittanttfacturihgsector and' trill:i!port 
~ services were carried out in 1978-79 and 1979-80 resPectiV'ely . in Chi..; 
lailQration with National Sample Surveys. Again; fOllolrihg thtf 199(f~ 
nomic Census, sample surveys 'Ilee propoSed to be taken up in 1984' iiid' 
1985 on similar lines. 

(iv) Construction activities 

2.8. Construction activities could not be covered under the follow Up 
sample surveys of Economic Census in 1977, as there wete' n:Wthodtltbgi'-
cal problems involved in covering this sector. The NSSO have r~t1y 
completed in 1980-81 methodOlogical inVestigations' on cofteCtion of data 
in the field of constructiob 'Ilctivities. OIlce this methodology is finaltsed, 
rcsular surveys will be taken up. 

(vi All India Index Number of retail prices 

2.'. It is difficult to get details of COminodity-wise volume and value of 
retail trade which is necessar yfor deriving the weighting diagram for eon-
struc.tioa of retail price index, in the absence of a comprehensive sutvey 
ot distribuUvo' trade. An.All India Consumer Price Index Number cover-
ing all sections of popul-ation separately in ruta1 and urban a-reas, cali be' 
thought as an alternative. Presently, consumer price index nutnbet's are 
being constructed for (i) Indnstrial Workers (Urban areas), (ii) Non-manual 
employees (Urban), and (iii) Agricultura1 Labour. A combined: index of 
these indices into an all-Indi-a index can not however, be considered as pro-
xy to . All I1ldia retail price index as it will not cover all sections of 
population. 'the Technital Advisory Committee on Statistics of Prices 
and Cost of Uving have recommended that the NSS Consumer expenditure 
data might be utilised for constructing weighting diagrams for different 
classes of workers in rural wid urban areas, as these surveys provide de-
poodable estimats of ext>enditore pattern at state level. CSO lias advised 
the State Directorates of Economics and Statistics to take up crifupilation of 
such an index. Two States MaharaShtra and Tamil Nadu have finalised 
the methodology for constru'cting such consumer price index numbers for 
selected essential items. Uttar Pradesh have also finalised the methodolo-
gy for rural index. Once the State indices are available, they colIld be 
suitably combined to derive all' All Indi9' Index of retMI priceS. 

(vi) Enviranment and energv ba1a»ee 

2.10. The present gaps in the field of environment and energy were 
~. at loosth· at the· Fifth-~de' of Centi~· and State· Stati9dtal 
Oqpmiutioa&- belcH. Nowmber 1981. 'Ibei'tf is no stiitistit'id OOiji 1\( ~ 
s~.· is· the ~ttmeat of BnV'itorirA~. C&taiii seetbrat ~ ~. 
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at ~iilrt bCing collected by vllIious agencies. The collection and analy-
sis'or data on parameters of ~nvironmental change have to ,be organised and 
doVeioPed' in a' systematic manner. It sho~ld not be difficult for the De-
partment of Environment to maintain these statistics on ~ a regular basis 
o~' an ,appropriate' enviromnental statistical system is developed. The 
Coiiterenee of Central and State Statistical organisations have recommeD-
ded that an environmental statistical cell might be set up in the Department 
elf Environment to compile relevant data in different sectors and establish 
aPPropriate linkages both at the Centre, and in the States. The CSO pro-
p~ to assist ,the Department "of Environment in this reg&rd' and provide 
linages with the user organisations and agencies producing sectoral data. 

2.11. ~ regard energy sta.tistics, the Conference recommended that 
ther".~h~~d be' a statistical cell in the Ministry of Energy for coordination 
of ,~vi~es"perUPhlng, to development of energy s1'atisti~s and in collabora-
tion with theCSO, develop on a priority basis the following: 

(a) data case for non~ommerciaI, fuels; 

(b) more elaborate infonnation on renewable energy sources; 

.(cy' apPropriat~ methodologies for measuring the aDimate energy 
sources for'inclusion in the energy balance-sheets. 

:( v,ii) Distribution of household income by size clll.fies: pr;itiertf.' oft income, 
expenditw'e and savings separately for rural dnd' urban ~. 

2.12. The ('-entthl' StatistiCal Organisation have been empha~iSin:i' the 
need for collection of infonnation on household income, The Nss6' c~ilt. 
not however, .take up ear.!iet the collection of data, The NSSO has nOw 

~ ~ to take up methodological ~yestigatiOf1S for collection of infbr-
lIIIitloD. on household income. Once these procedures have been finalited~ 
regular and systematic surveys could be taken up . 

.. , . Priorities have beeJl, laid out to 1L' up .the data gaps from time to time. 

(viii) Interstate Trade M~vement: 

2.13. In a memorimdwn to the Committee it Was suggested'thllt the 
department of StatistiCs should' plliy a . greaer 'tole ib gebeeatiOn of inretktate i 

Trade Movement data. During evidence Diret!tOt General ctritraf Sta~;. , 
tical Organisation. stated:-

''We are also of the view that there is urgent ri~e(ffor regular st&tiS:. 
tic! on iBter~tate tr •. movement. Ministry eX {»IiiJD6l'ce 
w~ is mainly. ~ncerQed ~th cordiDation and coDsottdaltoa" 
of data on inland trade,-have~ suggested so 'far' ~' 
of this type of information. The Directorate General of Com-
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mercia! Intelligence and Statistics are publishing information on 
rail-borne, river-borne and coastal trade. The other bodieS 
involved will be the Ministry of Shipping and Transport, Rail-
way Board, Indian Airlines and the State Governments. But 
there will be several difficult problems which are to be tackled 
by these organisations while working out the estimate of inter-
state movement. 

Regarding rail-borne trade data the Railway Board are collecting' 
information for 35 blocks; these blocks can be re-grouped into 
States. As regards data on river bome and road borne trade, 
it will be difficult to compile such statistics. Since this is an 
important subject in which the Ministry of Commerce them-' 
selves should be interested, we wan~ to take up the question of 

compilation of such data with them and if they agree we wish 
to form a: technical working group involving all persons., we 
may pursue the matter further with the Ministry of Commerce. 

(ix) Saving and Consumption series 

2.14 A view has been expressed that the Department of Statistics is nel 
able to derive consistent series of savings and consumption. 

2.15. Director General, CSO, stated in evidence (Joanuary, 1982) "We 
havo not been able to derive consistent 'Series of savings and consumption 
because we find gaps and discrepancies." 

2.16. In a note furnished to the Committee after the evidenc~, the 
Department stated that estimates of saving as well as private consumption 
eXpenditure are available in the National Accounts Statistics . 

. 2'.17. The estimates of saving and consumption are consistent within the 
framework of the national accounts statistics in India. 

However, estimates of saVing and consumption of households as suca 
have not been available in the absence of a' compreheDflive survey of hous&-
hold income and expenditure. The C.S.O. has taken up this question witll 
the N.S.S.O. a number of times. In view of the difficulties of carrying out 
an income survey, the NSSO is proposing to first conduct a pilot survey OR 

thcsubject in its 38th rounel. It is hoped that on the basis of this enquiry 
• cOmprehensive survey on income, consumption. expenditure and savingS cf/. 
the household by the NSSO may become feasible in the near future. 

(~) ,Household Income 

2 .• 18 It hasheen stated in a memorandum that NSSO has covered over 
the yeirS almost aU subjects Of importance in the Indian Economy. A signi-
I_t .exception is the·· one relating· to Household Income. Currently. then 
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;'eno data on the distribution of household income from any official source. 
The only data that are &,vailable are from the ~d .. h~ surveys ~f the Nat~onal 
Council of Applied Economic Research by mvestigators wlth a relatlvely 
small sample size. The difficult nature of enquiry on House hold Income not-
withstanding, the NSSO with its large team of investigators should -expore 
the possibility of undertaking a ful~edged survey pertaining to household 
income in one of the ensuing rounds and provide for repeating it once in 5 
years. 

2.19 The representative of NSSO stated in evidence that "It is true thaI 
the NSSO has not so far done in large scale' sample survey of income. A,sk-
ed if this has been done on a small scale, . the witness replied "we have not 
done that. We shall now do so 'as pilot survey." Asked why the organisation 
had so far not done survey on this subject and whether it was opt a big gap 
in the statistics, the witness replied "methodologically it is a complex study, 
We still feel like that." 

2.20 Asked why decision was taken not to have an income survey, the 
witness replied "that was because we thought the expenditure survey will 
partly serve the PUIpOSe of income survey also." When that Committee point 
od out that other countries with more recent statistical systems than ours had 
collected income statist~s, the witness replied "we have yet to develop the 
methodology." I was pointed out to !be witness that the Council of Applied 
Economic Research had collected such statistics but the Department coul" 
not do so. 

2.21 In a note furnished subsequently on the survey on sousehold inC'Ollle 
the Deptt. has state<L that Incomes is a very complex subject and Survey o. 
incomes in our rural and urban set up requires extensive methodological 01[-

permen.tation. The NSSO has been conducting surveys on consumer expea-
diture which could be taken, to a large extent, to serve the purpose of iR-
come survey also. The question of taking up the income survey has beea 
oonsidered in the Governing Council but it was not found to be feasible t. 
take up such a survey. The last occasion. when the decision not to babe a fun 
survey on incomes was taken was the 29th meeting of the Govetning Coun-
.it of. NSSO which met on 20-3-1980. They had recommended that "It wu 
agreed. that it would be more 'Ilppropriaie to have data on household income 
ef a summary nature collected along with employment and uncmploymeat 
and consumer expenditure survey rather than in a fun-fledged survey." The 
NSSO is, no ,doubt appreciative of the gap in our statistical data base in 
respect of incomes data hut consider it necessary to first explore appropriate 
mothodology for collection of such data in our rural environment. Having .. 
• lind the needs to fill tlp the data gap as well as tbe need to have methodo·-
losica1 experimental in this regard, the Working Group appointed by tho 
Gevemiftic Council for N~ to plan the 38th round survey on eroploymetlf 



an .. memplu) ...A>JIt and consumer expenditUre in its meeting on -..0-26 Novem 
bet 1981 'Suggested setting up of a specific for methodological wmk to 
pte-test, through pilot ~tudies, different approaches before any spetiftc ap-
proach (schedule, questions, concepts wid defu1itiOilS etc.) is ~ fer 
large scale nation-wide surVey on incomes. A proposal ha\; 1her~~' blfeti 
formulated recently and included iIi the Annual Plan 19~83. 'M' hal 
been ,approved by the Planning ComJDissm. 

2.22 Only after a proper survey methodolOgy gets established in this 
&eld, question of conducting sueh surveys on regular intervals· with 
proper periodiCity could be finalised . 

. It would thus be apparent that the question of undertaking full-fledged 
survey on household incOmes it receiVing active consideration in theNSSO. 

(xi) Per Capita Income Studies 

2.23 The Committee aske,d if the Department had· undertllken any stu-
dies for international comparison of per capita income, comparing India with 
other countries making suitable adjustments for the difference in concepts. 

2.24 Secretary (Deptt. of Statistics) stated that "the Depart:Jnent as 
such has I10t undertaken any study for international comparison, but India 
has been associated with the International comparison, Project (ICP) which 
has been sponsored by the United Nations. There are four phases of 
IV has been undertaken now and India alGO will be participating in that. 
Phase I which pertained to the' year 1970 extended to 10 conh'tries. 
phase II covered 16 countries. 

The. witness added "Whenever m~tingS are caned, firStly we partiCipate 
in them; secondly the data which is required for the puipOse of irtternational 
comparison being supplied by us. 

2.25 Asked whether t~e Department was not making its own analysiS, 
Secretary (Deptt. of Statistics) stated "No." The que~tion is that ~ o~
sel'VeS have been doubting whether the methOdology which is adopte4 for this 
is a perfect methodology. For that piJi:pOSe we have set up an expert coirimit-
tee to' go into this question." Asked when the expert Coriimittee waS set 
up~ the Director General CSO replied "about 4-5 months ago." 

(x,ii) Consumption Expenditure 

. 2:26 The Committee as~ed ,when the pa.~rn of, .c()ns~on E.~; 
tur~,,~as .last publis~e(f bY,the Department and to~ periOdi~ re~ and 
wbbtber It had not become out-dated by the time it was published. 
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, 2.27 The representatives of NSSO stated "During 1973-74 tM 
pattern of constmlption expenditure was fast published. Again ,the result& 
of earlier round were published during 1979." Asked whether any Geri08 
were publiShed after the pattern of 1973-74 witness replied, "it ii 
not published. Of course 1 would like to say that the pattern of consum-
ptiOn. expenditure does not change fast. In my opinion that is the logic 
why the Governibg councll' recom.mend~ these surveys once in' fiv. 
years. The Governing Council has considered this issue and they have 
not recommended conducting surveys of consumption expenditure each 
year." 

2.28 Expressing his opinion, Chairman, Governing Body of ~ stated 
"I do not thibk there is any need to do once a year. With aU th-e IcnoWIedg"e 
that we have, I do not think: that there' is 'a great change in: the ~ttefn of 
comumer expenditure in short periods Of time, So. if you have got date 
at 5 year interval I do 110t think it is a great violatiOM of any principle." 

2.29 In a note furnished to the Committee subsequently, the r>epartment 
has stated that the subject of consumer expen9iture was covered earlier in 
alinoSt all the successive N"SS" rounds of sociO-eoonomic surveys upto the 
NSS 28th round' (1973-74) arid later once in five years. The Governing 
Coti.ncil of NSSO, in its 15th meeting 'held on 24-25 January 1974, review-
ed,' among other things, the subjects to be covered in the s~bsequent refunds 
and took a view on the long term programme of the NSSO and the periodi-
city of the different subjects to be covered by the NSSO. 1be Governing 
C01.Ulci1 recommended (in the 15th meeting as quoted ab6ve) the following 
programme and periodicity: 

(i) Poplllation, births, deaths, disability, morbi-
dity; fertility,' maternity aDd child care and 
family planning. 

(ii) Debt and investment and capital formation once m 10 yean; 
(iii) Land hoMing and livestock enterprises 

(jv) Eniployment and unemployment, rural lab-
orir enquiry, and cODsunler expenditure once in five y~ars, 

(v) Self-employment in non-agricultural'sector 
. 2.30 The five groups of subj~ cited aboVe will cover in- all seven' 

TOlDlds i.e., seven out of 10 years. 'I'he reDlailiing 3 years ouf of' tfie ten 
yeat prograsnme'riUIY bekc;pr' open. ftjt surveys on other subjects so as to 
accommodate special rlIquestS ftom. .tfl& Central and State Governments: 

, 2.31 The above short period and long term programme for the socio-
economic surveys'of the NSSO'was subsequently approved by the Cabinet. 

2.'2 Ii! the light of tlllnlbove,' after'I~9-74 the ne1trourrd'was 3200' 
(1917-78) where consumer expenditure survey was carried out. This will be 
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followed by the consumer expe~diture survey in the NSS 38th roun,d starting 
from January 1983. 

2.33 It has been s~ed in a memorandum that currently data of consu-
mers expenditure available for a series of years in a highly- aggregative 
form. '-It will be fore meaningful to have ,the data for rural areas tabuJated 
not only by expenditure classes but also by size of land operated as a re-
gular feature. 

2.34 During evidence the representatives of the NSSO stated "In the 
32ad round, 1977-78 we have got them tabulated on the basis of the land 
possessed. So, this point has been taken care or. For tlle- 38th round we 
are considering land operating as a classification variable. The 38th Round 
will be taken up from January 1983." 

Montly Index of Industrial Production 

2.35 The Departm~t has stated that there has not been any systema-
-tic study to assess the accuracy of the monthly index of industrial produc-
tion. The Departmenf'Jlas, however, explained the system of collection of 
data for the preparation of this index and it has added that ::It will not, 
therd:ore, be unreasonable to infer that the compiled indices are, by and 
large consistent and correct." 

2.36 The Department has also stated that beginning with the in,dex 
aeries with base 1946, indices of Industrial production have been compiled 
and released from July 1950 onwards continuously for all months. How-
ever, different Geries are not strictly comparable with each other due to 
variation in coverage of items and improved techniques of compilation in 
later series. 

2.37 Elucidating the position Director General eso stated that "whea 
we compile the index, the first step that we take in the unit is to See that 
there is consistancy of the reported figures and then see whether the coverap 
is adequate. We know that the factory unit record these figures and send 

. "-
them to government. As it is a statutory obligation, more than 95 per cent 
of the units resplond to this. Secondly, we also closely scrutinise the figtJre8 
that are collected. We collect them monthly on a regular basis. If there is 
a sudden jump, we analyse what could be the cause for this. We get iilt. 
touch with the Ooncemed ministry to find out whether it could be adequately 
explained. If there is an increase we also check up the trend using reoellt 
month's figura> .. We also check with other external figures. From the data 
avaHable in the National Income Division, we are working out implicit 
quantu:n indices for manufacturing sector. We also check up whethec'the 

iMplicit quantum indi~ which W" conDile independently, are bro8dtyl 
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-comparable with the corresponding figures of the industrial production. 
We find that farmost of the years, the two index figures are quite' close. 
That does not mean that ·there cannot be any error at all. However we 
do take precautions to see that the figures are consistent. There may be 
6 possibility that sometimes the factory units themselves may not be 
quoting the correct production figures. For that a sample check may 
have to 'be introduced. So far this has not been done in compilation of 
the ind~x. Regarding the second part of the question, we generally Use 
index number for short-run comparisons; we ourselves the limitations of 
making long-term analysis of trend. While revising the base year, we 
want to make it more comprehensive. Initially we did not have the res-
ources to cover a large percentage of industrial units. We also try to 
improve the quality of data in terms of coverage and non-response. 
When non-comparability is introduced as and when the base year of the 
index is revised and the coverage is improved, we link the two CODSeClJ-
tive index series by the method ohplicing. If we work out the linking 
factor based on comparable acts of industrial units, then the linking fac-
tor could be used for building up a long term meaningful series of index 
numbers of industrial production. No dQ.ubt, the long term series is also 
subject to certain limitation. But it is expected to giv~ reasonably good 
results for the purpose of policy making." 

2.38. Asked about the base year, the representative of CS stated that 
"the base year is 1970. We are shifting it...baGe year to 1980-81. We 
will revise the whole thing." 
(xiv) NSSO Methodology 

2.39: Commenting on the methodology adopted by the NSSO, it has 
been stated in a memorandum that while the methodology is generally satis-
factory, it (NSSO) tends to collect too much of information and tabulate 
too little with a massive time lag. This poss~bly happens because they do 
not receive precise and pointed demand requiring information from the 
user Ministries/Departments as such too much information is collected 
to meet various possible questions that may become relevant to the gene-

_ rat subject of the round. .? 
2.39 (a) Explaining'the position Secretary (Statistics) stated during evi-

dence that "the various Ministries and State Government suggest to NSSO 
tho subjects to be covered in any specific round. These suggestions are 
examined by the NSSO governing Council. There is also a cycle of ten 
yean which has already been approved by the government as a result 
of the recommendations of the Governing Council. We do not receive 
illvariably the precise suggestions for this purpose. These su~estions are 
in general terms and it'is on that basis that htc Governing Council decides 
the subject and also decides the-type of schedule Quc·,:,tionnaire which has 
10 be formulated. The Governing Council invariably associates various 
~ for the purpose of deciding the details of the subject and for dcter-
..aing the Questionnaire." 
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E.lICating the people for collecting statistics: 

2.40. It bas been stated in a memorandum that tbereis immense ~pt; 
ofilnprovement in ~ quality Qf. statistical data emerging from the acbcdules 
csw,vassed by the field investigators with better cooperation of the people 
with the field staff etc. In this context, it has been suggested thatCOQCreted 
e1forts to educate the people regarding the importance of reliable .statisUCtl 
thmusn mass media would be .helpful. ~. 

Secretary (Department of Statistics) stated that "varioussteps are tAken 
for the purpose of bringing it to the notice of the community and to can-
vass this. One of the steps is that a small folder is brought out in English 
Hindi as well as in regional languages, in a handout fo.rm, with a View to 
apprise the public of the activities of NSSO. 

2.41. After the subject of a round is finalised, a separate-folder on the 
subject wou:ld be brought out by the NSSO. Our field officers who are 
engaged in the task of data collection are also provided with an introduc-
tOJy document for this purpose to enable them to indicate to the respon-
dQQts the purpose of the enquiry which has been undertaken. 'As matter' 
of fact, we arrange an All India Training Conference, the Regional Con-
ference and the press hand-outs are distributed at such Conference for the-
purpose of information to the public. I would like particularly to illustrate! 
~ current we have ~ven made a film in order to bring it to the ~QP.ce of 
tbC public the purpose of that round. Sometimes, talks are .alsoddi~ed 
Over the All India Radio by our various offi.~· for br.g this to-the 
information of the public." 

2.42. It bas been stated in a memorandum submitted to the Committee 
that for certain sectors such as unorganised sectors of in1ustry and trade data 
~is weak and theCSO is obliged to make a number of assumption to 

- arrive af their estimates. . These assumptions are derieved from relationshif?!' 
relationships observed in them -have no doubt changed. But the ego ha.~ 
RBI. However most of these surveys are now outdated. For instance'the 
empiric/! 1 base for the un-organised industry sector is 1969-70 and for trade, 
1-"5~. A great deal of time has passed since these surveys and the 
relationships observed in them have no doubt changed. But the CSOhas 
con6nued to use them fOr lack of other information. 

J)ir~or General CSO stated that ''The POint which has been mont.iOllQJ 
~re is quite correct that we are not in a position to utilise current data. wJUle 
f~mnulating Our national estimates mainly because the data that we haw;4o 
nptsometimes relates to the curr~nt vear. So we look ·for bench,marK 
~ }kca1ll!e we want to estim.1te for the country as a Whole .. most ~ .. ~ 
t~ we have ~o <lcmend on 1at.a collected through thf National Sarnp1e 
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~y. But it is often noticed that the basic ~or.mation which we have 
fQr~country as a whole relates to a year which IS not the current year. 
H"wever, the C\UTent years estimates' are deri~ed by carrying forw.ard the 
1X:och mark estimates using current available data of some other variable 
co-relaaed with the ,basic characteristic under study. 
j"' ~. 

The witness added '"to have data for household, unregistered manu-
fa,ctJ,Uing and trade we are using me latest figures which are available 

,for .1974-75 base~ on 29th Round of NSS". Asked whether there were 
any ,'benchmark figures of sixties used in the National Accounts the witness 
repli,ed "There are some. We have recently brought out one book which 
giv,e full details of the method of ,calculation." 

2.43. When pointed out by the Committee that the Department could 
Jl,ot rely on benchmark figures of sixties while attending the United Nations 
Q,pferences, the witness replied, "we are faced with difficulties in getting 
more reliable estimates of national income. We have introduced follow 
up ~eys of economic excess." 

2.44 Asked whether the Department would up-date the outdated 
benchmark figures of sixties and bring them up to seventies, Secretary, 
Departments of Statistics, replied "so far as CSO's estimation of the 
national income is concerned, the data collection is dependent on varioW' 
Ministries and various .organisations. Now, here we will have to make a 
scheme for changing our bench-mark figures from Sixties". 

(,w) Evaillalion of the reliability of statistics 

2.45. The Department has stated that although no agency as such 
h.as .be,en entrusted with the task of evaluatioll of the wQrk done by the 
G$O,in 1979 the Commit~ which reviewed the Natipnal Statistical Sys
~ ,~C.ritica11y eq;amine4 th,e work don,e ,oy theCSO ,while revi,ewjng 
,~t.J~tional S~ca1 system. 

2.46. When asked what views, if any, were expressed by the Review 
Committee on National Statistical System on the· reliability Or acc~racy 
of the statistics procuc~ byCS(). Director General, esc) stated during 
evidence that the Review Committee "have nqt express~ any view on the 
reliability and accuracy of the available statistics". Asked if the terms of 
reference included evaluation, the witness replied "No". 

'nle i~ added "As far ~ evaluation part is concerued that w~ 
normally do is to get views of the users and we ourselves do the evaluation. 
It is not only the government agencies. We get the views of many of the 
cm~ agencies which are using our data. The Technical Advisory 
C'.9mmitteeset up.to look into any specific aspect includes the research in-
~on and other users organisations. They go mto the CSO has "been 
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doing Normally, there are a number di Conference and Seminars· on spe-
cific topics which are attended by the CSO and many other organisation; 
the people coming there present papers. One of the main contributions 
they make is, they comment on the quality of data produced by the ~ 
and other Government agencies. These comments are made that there 
are gaps and deficiencies in the information". 

2.47 Asked whether there was any unit within CSO which looked 
<It the reliability of the data, Secretary Department of Statistics stated that 
"So far as statistics are concern~d, these are being collected by various 
agencies. And the question of reliability is related to data being collected 
by different agencies. The Department of Statistics really collects basic 
data which is derived from various surveys conducted by the NSSO". 

2.48 Asked if the Department had any objection to an independent 
evaluation of the statistics published by them from the point of view of 
reliability, the witness stated "we will have to define areas where we want 
the reliability to be tested". Asked if within those parameters, the 
Department had any objection to an eval~ation being done. the Secretary 
replilli "we ,cannot have any objection". 

(xiii) Computer Centre 

2.49 It was found from the information supplied by the Department 
,hat while the production time for the computer installed in the Computer 
Centre had gone down from 11898 hours in 1976 to 9113 hours in 1980, 

. the non-production time had gone up from 3437 hours in 1976 to 4658 
nours in 1980, 

2.50. The Committee asked why the non-production time was gomg 
up from year to year and whether it was due to the computers being out 
of use or blCk of demand. During evidence the Director Computer Centre 
stated "The non-production time is going up due to two or three reasons. 
"The non-production tiIne- consists of the actual machine down time, that 
is, (i) when the computer bas failed for one reason or the other of its own, 
or (ii) for reasom; of the failure of air-conditioning or supply of electricity 
etc.; plus whenever the machine fails like this, data that is in the memory ~ 
is washed off without previous intimation requiring the job to be re-run. 
So, the non-production time consists of machine down time plus the time 
rhat we have to devote for the re-run of the job that is already on the . 
machine when it suddenly stops. All these factors put together contribute 
to the machine down time going up". 

2.51 As regards the question whether non-production time was due 
to the lack of the demand, the witness stated "We have enough demand; 
iB. fact, we have more de~d 1ban any obsolute honeywell computers 
cou!d cope with. It is for this reason that we had been trying tQ replace 

/ 
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the second-hand computers purchased in 1966-67, by getting a three times 
faster III generation computer to meet full demand. The tests on that 
would be over by the first week of February. Briefly, therej)Jre, the 
machine down time is not due to the lack of demand but it is due to tho 
old machines not cooperating." .. 

The witness added that:-

"We had purchased second-hand reconditioned machines in 
1966-67 and their economic life already expired by about 
1975. We have been trying to make most of it because we 
had no other way till recently. We will soon be in a better 
position to meet full demand by running the new computer 
round-the-clock. " 

(xix) Economical Analysis 

2.52 In their report, the Three Member Committee appointed by 
Government on the re-organisation of NSS Work (1969) observed that" 
"the work of economic analysis of economic data has been largely neglected 
and NSS output has been reduced 10 publication of data in the form of 
"Tables with notes." This is unsatisfactory because potential users have 
found it difficult to use the NSS data in this form. Without guidance as 
to their overall comparability with relevant data from the sources, their 
implications for economic analysis and their limitations to the formulation 
of policy." The Committee recommended that the NSS Council should 
treat comprehensive economic analysis of collected data and its publica-
tion as an integral !'art of its functions and provide for adequate and 
economic analytical staff for the purpose. It was also pointed out that 
as a result of neglect of economic analysis in the past a certain imbalance 
has developed in staffing of NSS. In general more data are being collected 
than are being tabulated and more are being tabulated than are subject-
ed to any economic' analysis or even detailed statistical analysis. 

2.53 In a memorandum it has been suggested that although the 
subjects covered by National SamoleSurvey Organisation vary from round 
to round, some topics like consumer expenditure have been covered every 
year till recently. It would be better if reports for individual rounds are 
brought out with critical analysis of data. In {he case of consumer 
expenditure, for example one would be interested not only in the level of 
nattern of consumption during a vear but shift in the pattern over years. 
Here time series analysis of data collected wou!d be of a great use. 

It has been further stated that 'no doubt an attempt has been made 
of late to present an analysis of data for a few topics in the form of 
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art~c1es publ\sh,ed in the name of staff mem~rs in the jOll:fni,l\ called 
Sarvekshana.' What is desirabl~ is that NSW. n;ligQt take on i~self the 
r~sponsibility for undertal,dng and presenting an a\lthoritativc analysis in 
the form of consolidated reports at periodical intervals. 

In a written reply, the Ministry have stated that Pursuant to the 
recommendations of the three member COlIlmittee (19Q9) the NSS 
activities were reorganised in 1979, and a new Division viz., economic 
Analysis Division (EAD) was created in Decem~r 1973 ~ith a small 
neuc1eus 'Staff. c' Th~ present sanctioned siienith of, the Economi 
Ailalxsis Division consi~ts of1- Director, 1 otpqer on Special Duty, 2 De-
puty DireCto~s, Senior Investigators and 2 Junior investigators. With this 
meagre staffstrengtli' the EAD. " " 

, . ., . 

(i) offered constructive suggestions for improving the tabulation 
programmes of socio-economic rounds with a view to getting 
tables which would be amenable for economic analysis. 

eii) suggested the necessary modificati9ns in schedules fqr surveys 
. undeiNSS. ' . " . 

(iii) critically examined the NSS 'Tables with notes' and offered 
comments on the estimates suggesting modifications wherever 
necessary. 

2.54 It may be pointed out th::J..t recent. N~report ~. 298 has giv~n 
some analysi!i alo~g with.re~u1ts and tables.,in,st!!ad of bonging out only 
tables with notes. . Some analyti<;a} article~' have also be~n prepared ~nd 
published by the Economic Analysis Diyision. ' 

~~ :',"~ . 

2.55 The functions of the EAD cover in its scope all the Rounds \. 
which broadly fall' into foIlowi~g five subjects categories_ as approved. in 
the' long-term and short-term programme of the NSSO: . ". . . ' . . 

(i) Population, births" deatbs, disability, morbidity, fertility, 
maternity and child care and family rlan'ning; 

(ii) De~t, investm~nt anq capital formation; 

(iii) Landholdings and livestock enterprises; 

(iv) EQlpl<;>~ment an9 unemplQyment, rural labour enquiry and. 
consumer. exv.e.rtditure; 

(v) Unorganised enterprises in non-agricultural sectors. 

2.56 To attempt ,economli:: an-alysis in all these areas of NSS ,activity, 
the Economic Analysis Division (NSSO) needs substantial strengthening. 
As. the. exi~t~g, reso~Tces of the Division are grossly inadequate, it was 
cons~~~eq, expedian~ to utilise. the services of experts from the academic 
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world. research institutions as consultants for short durations. Accordingly, 
a plall scheme entitled "Economic analysis of NSS data-Augmentatidn of 
resources" has been included under the 6th Five Year Plan proposals 
and also in the annual plan 1982-83. 

. 2.57 There are gaps and deficiencies in too·data base economy in various 
fieJds. For example, in the agriculture and allied sectors, major gaps are in 
~ fields of crop statistics, livestock products, forest iJN"Oducts, inland 
fis~es, fruits and vegetables and farm inputs. In tbe field of industry, 
~jor Jaama is in the un-organised sector. In the field of ~e, distribu-
tive trade statistics and trade. by road are the two major segments in which 
syste.matical data are not available. Similar is tbe position with regard t~ 
uoorganised transport sector. Construction activity and unorganised ~: 
ments of the services activities are the other area where there is data gap. 

" -
: 2.~81'~~ ~mport~~ ~a in which statistic:al agg~_ are:atpreseot 

n~t.bei~ "coDllPiled relates to 4D-Wia Index N~r of Reblil Prke& 
So~e other areas for which data are at present not adequately available 
relate to environment or energy balance • 

•. ' ., '," ~'. , ... ~.~:.~." ~.'-.! .... :~ ", .", ' •• ', ,t, ', .. ··--s-
,25,9 ; ~of_ the ,mos! i~~n( J~~.in the" Dd4.of: N.atiooaI 

Accounts Statistics in India is the lack of dab~. on. .~Wbutig,p.."uf ~ 
hold income oil size classes. Another aspect of economic statistics where 
information is lacking is on pattern of ilKlODIe expenditure· and '-Saving 
separately for rural and urban aress. The list given above is not exhaustive. 

2.60' sOme of the factorsresp~nsible f~rno.n~co~ of . .:t:.:;..I'u:;. 
ari,~,-~ _~t~ -to, ~_ ~efide~ ~.~wer resQJlr~,.fo~t~!~ 
tion, s~pe~ion ~d c?,mpila,tion"JlOn~r~.s,p~.in _impJe~qtpJg ",~ 
tori '¥~qn for ,cl~m. ~oUeetion,-~-avaiJability.Of PrQpW o~ 
~tJM)dpl~.Jot: coJlectionof.,~s~".data in, ~ert.aha fielAls.an4·.1ack of 
any statutory obligation for maintenance of records in certain areas. 

, 2.6! 'I'he, C~mmittee t~~ n~te of . the 'various propamm~~ 4Jrawn uR 
by ~ DepartmentI' ~f Statistics to."11 up .. lor d,ta.saps in cer:Qiin areas. 
They find 'that tbe De!partment Jias not drawq up any progr;unme to, deal 
with'-~ p'ro~~ms,of non-~po~e)n. i.,ple~~ng.:sta~tory pr~visions 
for data collection and the lack of statutory obligation in certain other fields. 
to mBfntafn records for the purpose oil collecting data. The Committee 
fe~ p.a( in t~ twe fields Government can aAd sbeuld take remedial 
measures at the earliest. 

, - _ _ .:-- -" ~. ~ • , ~r'" (' •. ... .......... 

, 2.~2, The Committ~ _ find that !he .!!epart~nt •• alrqcJy Qdtiat~ 
certain studies to fill, ~ps in methOdo~es in the ~ecti~n of ~. Meth9!!' 
doi+~ inves~ons,. hav.e ~~ re~ntl.Y co....,pleted ,in, the fieltJ. of ~on
stmction activities, and once this methodolo~ is finalised, regular surveys 
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win be taken up. The Committee would await the outcome of these 
exercises. (S. No. -3) 

2.63 In regard to compilation of An India Index Number of Retail 
Prices, the Department is finding it difficuJt to get details O'~ commodity-
wise volume and value of retail trade which is necessary for deriving the 
weighting diagrams for construction of retail price index, in the absence 
of a comprehensive survey of distributive trade. An All India Prices Index 
Number covering all sections Df population separately in rural and urban 
areas can ~_ thought o'r as an alternative. The matter has been considered 
by the Technical Advisory Committee Dn Statistics of Prices and cost of 
living and ,pursuance of its recommendation CSO has advised the State 
Directorates Df Economic and Statistics to take up compilation of CDnsumer 
Price Index Numbers. Two States, Maharashtra and Tamil Nadu, have 
finalised the methodO'logy for L'OnstructingJ such CO'Rswner Price Index 
Numbers fDr selected essential items. uttar Pradesh MS alsO' finalised the 
methodology for rural index. The Department feels that Dnce the State 
indices are available they cDuld be suitably combined to' derive All India 

. Index of Retail Prices. The Committee hope that the Department O'f Statis-
tics wDuld be able to' persuade all the States to' undertake the necessary 
exercises in this regard expeditiO'usly sO' that it can then cO'nstruct the An-
Indian Index of Retail Prices. (S. No.4) 

2.64 The Department O'f Statistics has nDt been able to' derive consis-
tent series O'f savings and consum~n Df hDuseholds in the absence of a 
cO'mprehensive survey 0'11 househDld income and expenditure. AccDrding to' 
the Department, incomes is a very cO'mplex subject and a survey on incO'mes 
in rural and nrban set-up requires extensive methodological experimenta-
tion. The working J!rO'up appointed by the gO'vemi~ Council for NSSO to' 
plan the 38th round survey O'n emplO'yment and unemplO'yment and con-
sumer expenditnre in its meetin~ held in NDvember. 1981 s~sted setting 
up O'f a specific unit for methodDIOJ!icai work to' I~lfe-test, through pilDt 
studie .. , different appl'oaches befDre any speeific approach is adopted for 
large scale natiDn-wise survev O'n incO'mes. The CO'mmittee hope that the 
IpilO't studies O'n methO'dological experimentation would be completed as 
scheduled_ and a comprehensive survev O'n incO'me, cO'nsumption expenditure 
and savings to' the Households by NSSO wiD become feasible in the near 
future. (S. NO'. S) 

2.6S The CDmmittee find that the Department has not undertaken any 
lifudies for internatiDnal cO'mparisDn Df per-capita incDmes indudi~ 

• I.dia's based co~ble real price tho~h India has been associated with 
\ tbe Interaational CO'mparison Project which has been .sponsored by the 

United Nations, The Department has .. t t.eea .a~ tile c~. 
analys~ because· it has doubtswhetller the methodol~ adopted for this 
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purpose is a perfect methodology. It has set ~ an Expert Committee to 
go into the question of methodology. The Committee feel it rather strange 
that while India has been associated with the International Comparison 
Project of the United Nations for which the Indian experts also supply 
data, they are not making such a comp'arative analysis within their own 
country. The Committee h~ that appropriate methodology in this regard 
would be evolved soon and per capita comparison would be undertaken 
by the Department as early as possible. (S. No.6) 

2.66 The Committee would like to suggest in this context that the gaps . 
in methodologies for collecting data in all other important. fields should be 
clearly identified and schemes iiormulated . to conduct metbodoiogica.I inves-
tigations to evolve aPlpropriate methodologies in these fields. (SL No.7) 

2.67 The Committee note that while schemes have been drawn up to 
fiU major data gaps in a number of areas, there are still some areas such 
as inter-state trade movement, live-stock products, forest products etc. 
where the gaps will IPCrsist. 

2.68 The Department should clearly identify all such ~ps with refe-
rence to their importance to socio-economic planning and policy makiDg 
and draw perspective plans to fill those gaps keeping in view the available 
resources and man-power. (S. No.8) . 

2.69 The Committee note that the subject of consumer expenditure was 
covered earlier in almost all the successive NSS rounds of socio-economic 
surveys upto the 28th round (1973-74). In 1974 the Governing Council 
0'l1 the NSSO decided that the consumer expenditure surveys should there-
after he conducted once in five years. In the opinion of the experts the. 
consumer e"tPCnditure does not change fast and there is no need to conduct 
consumer expenditure surveys every year. The Committee hope that reduc-
tion in the frequency of such surveys to once in five years have no adverse 
effect on planning and policy-making. (S. No.9) 

2.70 The Department has admitted that there has not been any syste-
matic study to assess the accuracy of the monthly index of industrial pro-
duction, though it feels that it bas reason to infer that the compiled indices 
are by and large consistent or correct. The Committee find that tbe Depart-
ment is feeling the necessity of introducing a sample check to test the accu-
racy of indices compiled by it. The Committee also take note of the fact 
that though indices of industrial production have been compiled and re-
leased from July, 1950 inwards continuously fot' all months, the different 
series are not strictly comparable with each other due to variation in 
coverage of items and improved techniques of ('ompilation in later series. 
The Committee also note that at !present the base year for industrial· pro-
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duction indices is 1970. The Department has accepted the need to shift it 
to 1980-81: The Coilunittee fee. €&at tIrere'is need for a systeinatic 'study 
otl Uieft'fsrious' aspocfS' Of 'indices' ol iitdustriaJ. prodiiction with a' view to 
assitsing their aCtiJiacy " aiia 18k:iiig appr6pri'ate' measures 'to' make them 
more reliable', more DleaDlngfiiJ . aDd more·,,· heLpful' ' to' policy' makers. 

' .. ' ," ........... ,.,' ., ' ... I" :,' "'·(S. No. 10) , 

2.71 It has been brought to the Committee's notice that while the 
methodology followed by NSSO is generally satisfactory, the NSSO tends 
to'tbHed too 'JiIOChof information and tabulate too little with a massive 
time Jag. The Depilrtnlent bas,Stated that tbe suggeStions received by the 
GcWendng Coum:tl from'Ministries etc. are in general terms and the Gov-
el'llMg COOndJ. om NSSO decides the subjects which bave to be covered in 
a roond and the types of questionnaires which have to be formulated. In 
this" pt'keSs' It.xper'tS are also a$sociated. The Committee desire" that the 
vie'tv ~d1O the 'Committee! regarding the NSSO coQecting too much 
iofcJrmaffOii"bDdtabulating too Iittle'should be taken note of by the Gov-
erning Cooncil in drawing up questionnaires. (S. No. 11) 

2.72 The Committee note that a number of measures such as publica-
tion fo ptblicity 'folders press hand-outs, radiO-talks etc:' have beelltBken 
by the Department to lnfiorm ancr edUcate ihi public in regard to the sUr-
veys undertaken by the NSSO. FOr the 36th 'Roowfof NSSO'sUrvey a film 
was also nuide to bring to the notice of the public the pUq)i)se of that ROund. 
The Committee welcome these measures and hope that such publicity pr0-
grammes wiD be coDtinuedto elicii'better resPonse' fro~ pubBc. '(S. N,o. 12) 

2.73 Tbe ColllDloittee find that tbe benchmarks in respect of many 
serieS ~ out by'tfle Departmetlt or Statigtics stich as National acounts, 
UD-t)~'idddstty 's~tdt tare 'OI:d~ated in that they relate to the 60's. 
'Ibt"CmDmi:tteeleel tluit· Havi~ statistietd data related to benchmarks 0'.1 
60's is 'riot'i' 'very·sstiAtwctc))'y Of dait'S:' In their opinion it is very neces-
sarj" to ap.date'tht<st8fisticaI base 'and bringing it as close to SO's as 
posAble. (S. No. 13) 

2.74 . The Committee regret to note that the Detpartment has not so 
far ev81uaiea the quanti and' acCuraCy! 6f the' wOrtf done by' CeDtraI 
StatistiCal OigaDisafiori~" The"R,eview' comtiUttee on National' Statistical 
System (I980YDeither expreSsed any' view '00 this iDatter nor were they 
asked to do 'So. "11ie" Com.mtfee wOuld like 'tIi8f ali iDdependent and 
expert evalUation of 'the qii3lilj ot wodc doDe by eenfraf Sta&tical Orga-
Ilisation to whiCh the· ~nt' has 'no 'objediori 'shOuld tie 8IT8Ilged 
at the earliest:';" "';-" ,'. , '(S. No. t4) 

2. 75 The Committee find that the non-production time 01. computer 
centre his been goinJfUP since 1976. From 3437 bolUS in 197,(;, ~ w:m-
procIildihii 6'me'hlld'gone up to 4658 bours in 1980. The two main. rc:asoDl 
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tor the increase in non-produdiofi tiine are stated to be the break-down 
of computers or the interruption in ~ir wo~n, .. ~~ t'O ~wer failure. 
The Committee are aware that the Honeywell <;oDIIPuters .~aUed in the 
computer Centre are old and obsolete and they break clown ve.ry frequently. 
But so long as they are there and are not replaced, the CoDunittee feel 
that better maintenaoce of the machines can cut doWn tbe do~-time to a ,. ."'. ..... ..... : , 
considerable extent. They hope that the preventive maIntenance Of the 
computers will be taken seriously and carried out reguhaly. (S. No. 15) 

2.76 The Three-Member Committee appointed by Government on the 
re-orgamsation O'E NSS work (1969) had observe~ that the work of econo-
mic analysis Of economic data had been generally neglected. It recommen-
ded that the NSS CoUncil shouid treat comprehensive eCOliom.ic analysis 
of collected data and its publication as an. integral Part of its functions 
and provide for adequate and economic analytical staff for the purpose. 
The need for ~he publication of authoritative analysis by NSSO in the 
form of consolidated reports at periodical intervals has also bee~. f~oogbt 
to the Committee's notice in ,certain memoranda. The Committee ~d 
that pursuant to the recommendations of the Three-Me~ber CoQUDittee 
(1969) a new Division, namely, .&onomic Analysis ,pivisio~ JEAD). lV~ 
created in December, 1973 with a small nucleus staff. Recently this ~vi
sion has attempted analysis and brought out analytical artkies a few suI,. 
jects. The Department has informed the Committee that to attempt eco~ 
nomic analysis.in all the areas of NSS activity, the Economi.c Analysis 
Division needs sufficient strengthening. A plan Scheme entitled. "F..coIlo:-
mic Analysis 011 NSS Data-Augmentation of resources" has been indo.-
ded under tile 6th Five Year Plan proposals and also in Annual Plan 
1982-83. This is a wdcome though belated measure. The Committee 
feel that publication' 01 data without critical' analysis is of little a'ie to 
potential uSers. In thetr opinion ,pUblication of comprehensive economic 
ana' statistical' arialysis should be regarded as an bitegral part 0'11 the exer-
cise of tftIta". collection- and publication aDd adequate staff and other in~ 
fnrstrtieture shOuld. be ProVided' for tiie purpose without delay. (S. No. 10) 

(xx) Analytical Studies 

2.77. The Committee pointed out that upto the year 1978-80 in the 
Annual Reports of the Department of Statistics, Apalytical Studies was 
shOWn as a Separate Division' of csb but there was no mention of this 
Division in the List of Divisions given in' th~ Admini~trative' Report of the 
Department for the year 1980-81. In 'a written reply the Department of 
Statistics has stated: 

"In pursuance of the decision taken at the meeting of the senior 
officers of the CSO held on 18 August, 1979, an internal re~ 
view of the work programme of the various Divisions was 
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dertaken to identify the resources which could be utilised tor 
taking up additional items of work which were considered 
more important. The review showed that the Analytical 
Unit had completed the assignment uf "Directory of Statistics-
India" and "Guide to Official Statistks" entnisted to it and 
was engaged in preparing a "Diredory of Statistics for Union 
Territories" and bibliography on the concepts and definitions 
used in official statistics. It was, therefore, decided that in 
addition to the existing work programme, the Analytical Unit 
could look after the work in the sectors of transport, tourism, 
civil aviation and communications. Subsequently, in view 
of the changed nature of work handled by the Unit, it was 
redesignated as Transport and Commll1nication Division and 
shown as such in the Annual Rep"" "f the Department of 
Statistics 1980-81." 

2.78. The Committee are surprised how the liepartment has reorgani-
lied the A.nalytical Division into Transport ano Communication DivisioDl 
with the result the identity of the Ilivision as or separate analytical unit 
bas been lost. The Committee are not satisfied with the work done by 
the Analytical Division. It is e"idcnt that the Analytical Division could 
not undertake any indepth studies of Ii.jlkages of one sect~; with the other 
in order to identify inter-relationship which could help polic~' formulation. 
The Committee expected that the Division would have undertaken such 
studies. The Committee are of the vil'w that development of statistics 
has taken place so far mainly towards the coverage H.,d content and some! 
efforts have been made in timeliness in processing and presentation of data 
but the statistical system has not been able to cater appropriately to the 
policy needs of the Government. This is mainly because c.,ough atten-
tion has not been devoted in develOping appropriate statistical expertise for 
effective analysis and. interpretation of already available data for the use of 
Government. The Committee suggest that the Analytical Division should 
have high level expert guidence on whole-time basis. The officer-in-cherge of 
the Division should be made responsible . for discharging the functions 
assigned instead of seeking for consultants for short run /pcriods. The posts 
sanctioned for Analytical Work should not be used for other activities like 
Transport and Communication. (S. No. 17) 

2.79. The Committee also feel that there should be closer co-ordina-
tion between CSO and Indian Statistical Institute in regard to exchange 
of technkal know-how for effectively im.plementing the functions assigned 
to the Analytical Studies by CSO. (SI. No. 18) 

2.80. Developmental work in oOidal statistical system should also be 
given due priorify for implementaion so that functions allotted under 



35 
planned schemes are not allowed to lapse because ot1 inordinate delay in 
effedive implementatien. (SI. No. 19) 

Collection of Current Statistics of Whole.s.qle and Retail Trade 

2.81. In a note the Department of Statistics have informed the Com-
mittee that a Ian Scheme on Collection of Current Statistics of Wholesale 
and Retail Trade has been prepared by C.S.O. With an outlay of Rs. 
47.7 ·lakh .. for the Five Year Plan 1980-85 and for the year 1981-82 
outlay of Rs 11.3 lakhs has been approved. 

2.82. The main objective of the sch~me is to evolve suitable compila-
tion procedures from the primary level onwards on a pilot basis in two 
States viz Andhra Pradesh and GU1arat and one Union Territory of Goa, 
Daman & Diu. The results of the pilot ..,tudy will be assessed for deci~ 

ding the methodology to be adopted in all the States and Union Territor-
ies which are proposed to be 'Covered later. 

2.83. The scheme envisages compilation of data on tum over avail. 
able with sales tax offices (for non-agricultural commodities) and from 
the regulated markets (for agricultural commodities) under the control of 
Agricultural Marketing Organisations. The scheme provides for giving 
grants-inlaid to States for creation of suitable posts at the headquartem of 
the State Diroctorates of Economics & Statistics and at the district level 
for enabling them to undertake the compilation work. There is also a pro-
vision for creating a '~mall cell in CSO comprising one Office on Special 
Duty, one Senior Investigator and one Stenographer for technical 
guidance and co-ordination. 

2.84. The Ministry of Finance have agreed to the proposal regarding 
giving grants-in-aid to the States for creation of posts at headquarters of 
State Directorate of Economim and Statistics and at the district lev,el. 
The creation of a Cell in the CSO for implementation of the Scheme bas 
yet not been agreed to. 

2.85. One of the grey areas for development 8't Statistks relates to· 
"wholesale and retail trade" for which the CSO has indicated processing 
Of a plan scheme for implemtmtation during the Sixth Plan period. The 
Ministry of Finance bas already agreed to the pro.posals for graRts-in-aid 
to the States for oreation of posts for primary level collection, correlation 
and compilation of d.ata at districtlState level. The Committee views 
with concern the delay in implementation of the core-scheme. (SI. No. 20) 

(xxi) Working Class Familly Income Survey 

2.86. At the instance of the Committee a copy of the technical report 
on sampling design and other aspects of the Working Class Family In-
come and Expenditure Survey 1971 made available to the Committee. 
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2.87 The CollllDittee express .their disapepiahIleat '01'ft' 3 sk*kY 
techll1ca1 J'etPOrt. on the sampling design and other aspeds ·Gfthe Wol'ldlilll 
Class Family IDcome and Expenditure Survey, 1971. The Committee 
urges the Departauent te make filii use ot1 the 'VltI'Uable daUt coUeded dur-
ing Family Budget Enquiries (Income and Expenditute Survey) for de· 
tailed cross-sectarial and econDJDetric aualysis sudt as elasticities of de-
maad for essential consumer geods, ilKOlDe distributictns, coneebti'Btioll 
ratios etc. (SI. No. 21E) 

(xxii) Participation in the work programme oj developing an illlegrated Sys
.. tern jor Classification oj Activities and Goods 

2.8. The HarmoniGed System Committee (HSC) of the Customs 
Co-operation Council (CCS) has been engaged in evolving the Harmoni-
Ged System (HS) of Classification. The HS is intended for application 
in customs tariff for purposes of classification and also for statistical 
purposes. In the Customs Cooperation Council, India is repreGented 
by Member (Customs), Central Board of Excise and Customs, Ministry 
of Fmance. The MiniGtry of }<'inance consults CSO in regard to matters 
concerning Gltatisical classifications. A Special Group was convened by 
HSC in Deamber 1981 to draft a new Convention on HS. The COO's 
views regarding adoption Of HS in the national statistical classification 
were communicated to Ministry of Finance. The draft Convention prepared 
by the Special Group was also examined ,and views of CSO thereon were 
forwarded to the Ministry of Finance in January, 1982. 

2.89'. The United Nationals' Statistical Office (UNSO) haG taken a 
decision about the HS to play a major role in contributing to harmonisa-
tion of various statistics (external trade, production, industrial activity). 
It has also been decided by UNSO that in the third revision of Standard 
International Trade Classification (SITC) , correlation will be established 
with all the l-dash sub-headings of the HS, and with certain 2--dash 
sub-headings. In order to provide advice and guidance over the time span 
covered by. the work programme of UNSO, a point Working Group of 
UNSO and, Statistical Office of European Communities (SOEC) oli World 
Level Classifications has been fonned. The CSO is represented on this' 
Working Group. The Working Group has met three times-at Bru6Sels 
from 21-25 November 1977 and at Luxumbourg' between: 25-29' June, 
1977 and between 12-15 May, 1981. The repreGentative of the CSO 
participated in all the three meetings. The proposals drawn up by the 
SO.EC for modification of HS received subsequently were examined and 
CSQ's comments forwarded to UNSOISOEC in September and November' 
1981. 
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2.90. It is seen from the Ministry's file that at the first two sessions 

of the Joint Working Group, CSO was represented by the Joint Director 
while for the third session a Deputy Director of the Organisation was 
nominated to participate in the meeting. 

2.91. The Coounittee df;sire ~t lJ~ry steps should be taken to-
wards Standardisation of Classification' in conformity with the Harmonised 
System (HS) ojj OassificatiORS developed by the Customs Corporation 
C~unc~ i~ ~~~ ~~~ ~ r~p .. e~~e4 ~ an As~~,qate M~r of ~ 
C~~~ aJI~ ~o~ly implemenf3tion o~ US for ~" ~, 
tari.if a~ !~dustry i~ goverp~~ by a CO!J.ventio.p ~~ ~ ~ ~ 
faf~~ s~~ ~ cla~~ti~n _ micro-level will be a ~y ~ for ~rass
sectional and sectoral economic analysis. 

, ' , '\ .: ~. I I' ': t' . . 

2.92 The Committee would also urge the Department of Statistics 
to ellSUl'e that only such officers as have proper experietJCe and caIi.bre in 
conce~ed fi~lds "are nominated to represent Ind~ Oil· bodie~ ~ch ~ Joint 
Group of UNSO and SOEC on World Level Classifications. (SI. No. 22) 



CHAPTER III 

COORDINA nON 

(i) Co-ordination of Statistical Actjvities 

3.1 Central Statistical Organisation' is entrusted withthe responsibility 
of co-ordination of activities of the Statistical offices at the Centre and in 
the States which in a decentralised statistical system is essential to avoid duo 
plication of efforts to ensure optimum utilisation of r~:>ources. The principal 
mechanism through which this co-ordination is achieved iG the conference 
of Central and Stalte Statistical Organisations held once in 2 years. CSO 
also ensures a uniform approach on all statistical matters of common 
interest by participating in the meetings of high powered statistical Com-
mittee a set up in the states. 

3.2. The Committee asked to what extent the Department had been 
successful in avoiding duplication of data collection through Central, State 
and other agencies. 

Director-General CSO stated "We feel that we have been able to avoid 
duplication of data collection between the Centre and the States toa large 
extent. We are not aware of any avoidable duplication between them. 
We not only discuss the programmes of collection of data at the Conference 
of Central and State Statistical Organisations but alGo scrutinise State 
plan schemes when the States try to collect something new. These plan 
schemes are examined by the Statistics and Surveys DiviGion of the Plann. 
jng Commission which is a part of the CSO. If we know that similar data 
have already been collected, then at that stage, we intervene and see that 
there is no duplication." 

The witness added that "when We try to collect something new, we 
generally set up a Technical Advisory Committee or a working group where 
we consult not only the Central Ministries but also certain States which 
have done some work in that field. Some state representatives are also mem-
ber of such technical groups. We try to ensure that whatever data collection 
of such technical groups. We try to ensure that whatever data collcction 
is done, it is done in a co-ordinated manner so that there is no duplication 
bCltweenthe Centre and the States." 

3.3. Asked about co-ordination with Reserve Bank of India, Director, 
General CSO stated that "often consultation takes place between the RBI, 
our organisation and other agencies which are utilising the data." 
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3.4. Asked whether the data received from DGCIS and RBI matched, 
the witness stated, that "the Committee on Trade Statistics set up under the 
Chairmanship of Director-General, CSO have gone into this question and 
made recommendattons as to how this discrepancy could be avoided. The 
report was submilt:ted to the Ministry of Commerce. For two years, it is 
lying with them; they could not implement the recommendations because 
of s~aff union problem. The working group was set up by the Ministry 
of Commerce. The report suggests some remedial actions." 

3.5. Asked about follow-up action taken on ,the report the witness 
added that "the Ministry of Commerce have asked us to submit the second 
part of the Report. We have yet to submit the second part of the report. 
They have not been able to take any concrete action except replacing 
certain old equipments." 

3.6. In reply to another question the witness stated that the Report was 
submitted in 1979. 

(ii) Apex Body 

3.7. The Central Statistical Organisation's current role is to coordinate 
statistical activities at the Centre and State levels. The coordination is 
achieved mainly through the Conference of Central and State Statistical 
Organisations held once in two years. CSO has no direct conlrol on the 
content of statistics or quality of statistics or functioning of various economic 
and statistical organisations in the Central Ministries or at State level. 

3.8. The Department also admitted that as the data from which they 
collect statistics originates from several sources, the quality is not always 
uniform, depending as it does on the method of co'lection, the organisational 
set up for collecting and tabulating data, tbe quality of field staff, the con-
cepts and procedures employed, and the varying time lag in the availability 
of results. The Department stated thalt shortcomings in the basic data are, 
therefore, necessarily of varying magnitudes and their overall impact on 
the national income estimates is too complex to be assessed." 

3.9. It was suggested to the_ Committee by a user organisation that the 
coordinating role of the CSO shou'd be made effective. This can be 
achieved if strong effective and functional linkage is created by knitting 
various Central and State economic and statistical organisations in the 
following manner:-

"An Executive -Body that may direct and control the functions of 
CSO should be created~ The heads of various economic 
and statistical organisaltions existing in all the Central Minis-
tries may be appointed in ex-officio capacities (to their substan-
tive ranks i.e. Adviser/Director as the case may be) under 
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eso arid these officers may deal' ~th, advise and act in their 
specific branch' of stafistics on behalf of esb. Ail statistical 
matters relating to various disciplines could thus be passed on 
to ·the ex-officio Eco. Advisors/Dfrectots who could' serve mid 
work on ex-officio basis with csb and respona to various 

statistical (n'a1ti6nal and international) needs and develop ~on
cel'ts and standards. 

Directors of various State Statistical BureausJDirectorates (region-
wise and by rotation) could also form ex-officio functionaries 
of CSO. 

The above functionaries couid conStitute' the Executive B'ody. for 
deve!oping normsJstandards and concept'> and also for bringing 
about an effective coordination between various Ministries, 
States aftd CSO. Theoretically, CSO should act as $e "clear-
ing house" but in practice, the existing AdvisorsiDireotors of 
various Ministries may function on behalf of csO relating to 
Statistical matters dealt with in the respective Ministries. 

CSO may however, condr1ue' to haVe ~irc~t responsibilIty' for the 
collection', coUation, compilation and' processing of data' relat-
ing to the following: " 

(i) National Acdount5 Statistics, 
(ii) Economic Census, 

(iii) Statistical assistance of Planning CommisGion, 
(iv) Training, programme, 

and keep direct liaison with international statistical agencies 
strictly as above." 

3.10. The Review Committee @r Nation,il Statistical' System (1980) 
had also recommended that for techn:cal guidance on policy issues, effec-
tive coordination, 'improvement of quality, idenflfidttlonof gaps and avoid-
ance 'of' duplicatiori; it is necessary to esia]jlfsn ~ an' apex bOdywi~1i repre-
sentatibn . 'from Central Mitiistries; State GoVeri1ment~; UniverSities re-
search instmrtitmsand non-offi'Cial user organisationi;'. Thd' , apex', b~dy 
should have its secretariat in the CSO ar.d m:ly be caUed Nati6iial Advisory 
Board on Statistics. 

3.11. The Review Committee on the National Statistical System (1980) 
also recommended that' functions of co-ordination of Statistical activities 
at the Centre should be formally entrusted to the Department of Statistics 
by designating it as the 'NOdal Agency for Statistics". --



3.12. During evidenc.e, Secretary Department or Statistics stated "the 
question raised is whether the Department of Statistics should be declared 
as a nodal agency for the purpose of co~lection of statistics. 

3.13. The first entry (in the ~AlIocation of BusineGs Rules) is rele-
vant, that is. standard, norms and method of colleotion of· statistics. It 
does not cover the· questiolt of nodal agency. I was looking up the roles 
of bu~ine/!s in the case of the Department of Electronics. The Govern-
Iij.~~t of India- has made it a rule that whenever any electronic equipment 
is)4 be _ ordere(i from outside, the Department of Electronics should be . 
coruwJ.te4, It is not mere.1y the Central Ministries which are concerned 
with the collection of Statistics but also the State Governments. If one has 
to get their coordination, then it can only be done. by getting their consent 
on that point. 

3.14. As far as the question of setting up of advisory board is concern~ 
ed, the point is whether it should be given the obligatory clearance func-
tions" Th~ goocralopinion· is that it should not be given the obligatory 
functionS. We have to take a view regarding the form in which the National 
A4visory Board is to be set up and its compooition. W-e shall be in a 
pn<>ition to take this decision very shortly." 

3.15. In 1 written reply furnisbed subsequ.eatIy the Department has 
stated. that. the recomwendations of the Review Committee on National 
Statistical System (1980) for establishlng an apex body caUedNational 
AdviS9l'Y Board on Statistics (NABS) is acceptable to the ,Department of 
Statistic$. A Group set up in June, 1981 on the recommendations of the 
First Conf~rence of State Ministers of Statistics, held in April, 1981 has 
gone into the composition and detailed working procedure for NABS1ind 
submitted its report in January, 1982. The . Departmeru of Statistics is 
pro.cessing the proposal for setting up the NABS. 

3.16 According to the recommendations of this Group, the secretariat 
for the.NABS,wiI1 be provided by the CSO. The NABS, will'comprise 10 
representatives from Central Mini5tries and 10 from the State Govern-
ments. Som,e of these will be appointed by partial. rotation. every two years. 

3.17. Currently CSO is represented in variolls Technical Committees/ 
Working Groups on statistical subjects, set up by different Ministries. 
Further, CSO iG also a member of the State Level Coordination Committees 
on Statistics which have been set up in different States to oversee .and 
coordinate the statistical development activities in their respective States. 

3.18. It is felt that there is no need to create an executive body as 
the proposed NABS would make the coordinating role of CSO more 
effective. Further, it may not be administratively feasible to appoint the 



Heads of various economic and statistical organisations to work under 
CSO in ex-officio capacities. 

(iii) Prior Cleeni"lce for Undertaking Surveys 

3.19 The Review Committee on National Statistics System (1980) 
had recommended that "It should be made obligatory for all the organisa-
tions at the centre to take clearance from the National Advisory Board 
on Statistics (NABS) before launching any larg~ scale statistical operation 
funded by Government. The State Governments may also issue executive 
orders to make it obligatory for the State Departments to seek clearance of 
the NABS in similar situations." (Paras 4.10 ,and 4.13). 

3.20 The Committee asked if there was any system in vogue at 
present under which prior clearance of the Department of Statistics is 
taken by Central and State Agenci~ before undertaking any survey opera-
tions funded by Governments. 

3.21 Secretary Department of Statisti03 stated that there was no such 
system of taking clearance of the Department of Statistics, before either 
the State Government or the Central Ministries undertook a survey opera-
tion. SometimeG they do refer it to the Department of Statistics or to CSO 
and then comments of the CSC Or the Department of Statistics are availa-
ble. Secretary added that a Committee which was set up to review the 
national statistical system had recommended that there shoUld be a National 
Advisory Board on Statistics and whenever ·:mrveys are to be undertaken, 
the clearance of that National Advisory Board should be sought. This 
question was discussed at the meeting of the State Ministem of Statistics 
who gave their views. Ultimately. this question was referred to a Group. 
That Group 'has given its view that it should not be obligatory on the 
depiartments or on the State Governments to take a prior clearance becaust 
under the Constitution, statistics is in the Concurrent List. It is not always 
poo3sible to bind the State Governments to do this." 

3.22 Asked if introduction of such a system would not reduce 
duplication of work, Secretary (Statistics) stated that "on the question 
of avoiding duplication of work, when there is a centralised body set up 
for taking prior clearance and when they refer the matter to them, there is 
delay caused because of referring the matter to such a Central Organisa-
tion. We have to balance that." 

Subject Panals in CSO 

3.23 The Review Committee on National Statistical System (1980) 
had recommended that "for laying down appropriate standards and to 
deal with the problems of quality. reliability and timeliness of data being 
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collected in different fields, subject panels may be set up at the centre for 
all important subjects on which major data collection is being undertaken 
or needs to be initiated, Besides representatives from central and state 
statistical offices, the subject panels should have subject matter specialists 
from administrative agencies, universities, research institutions and non-
official user organisations as members." 

3.24. Asked about the action taken by the Department On ,these 
recommendations, Secretary, Department of Statistics stated that already 
the machinery for consultation was there. "We call them technical com-
mittees and advisory groups. They are set up from time to time for this 
purpose." 

3.25 The Committee pointed out that the Review Committee must 
have been aware of the position before it made recommendation for 
'subject panels'. Director General, CSO stated that "this point was con-
sidered and they came to the conclusion that they are doing the job qui-te 
well. There were two defic!encies. Al~ the subjects are not covered. The 
recommendation was that it needs to be systematically looked into. From 
that point of view, they should look into whether the existing technical 
committees would be sufficient or not or some additional institution or user 
organisation may also be added to the existing committees. Then there 
are some other se:.:tors in which some new panel needs .to be set up so that 
they can look into other areas which are not being looked into by any 
technical committee." 

3.26 Asked whether there were experts from universities research 
institutiom!administrative agencies on the existing committees, the 
witness rep~ed "Generally it comprises representatives of the Ministries, 
State Govrnments, universities, research institutions and SL'me d the users' 
prganisat;ons. There are many other areas where there is a need for them. 
Th~s suggestion was acce)ted by the CSO. This was one of the points 
for discussion in the Ministers of Statistics Conference where &11 the States 
accepted this sug~estion. So, it wll be implemented." 

(iv) Synchron:sation ot Central and State Datll 

3.27 According to the Press Report the P!anni~g Minj~ter observed at 
the.inaugural ':>ession Of All India Training Coruerence for 37th Round of 
State data tabulation. "This aspect needS to be looked into more seriously and 
State c'ata tabulation. This aspect needs to be looked into more seriously and 
it should be possible to evolve a system by whkh the process of tabulation 
and pooling of Central and State is achieved smooth'y and speedily." 

3.2R. The Chairman, Governing Council, NESO also observed on the 
occasion thatth~ time has come to realise that the state and the central 
301 LS-4. 
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sample should be pooled. This is a problem in Central and State relations. 
We would need some financial assistance but more ilian that streamlining of 
the system is required. 

3.29 The Committee asked what measures have been taken to synchro-
nise the tabulation of data collected by the Central and State agencies. 
Secretary, Department of StatistiCs stated that "in grder that this problem 
could be looked ina in detail the Governing Coun·cil of the NSSO recom-
mended that we Ghould set up a group to synchronise the compilation of 
the data by the States and the Centre. Thus a Technical Group was formed 
in the Department of Statistics, headed by a former CEO NSSO and 
Additional Secretary in the Ministry. The terms of reference which had been 
given to this Group were iliat it should study the problems which are faced 

'by both the NSSO and the State Governments in synchronising the Central 
and State tabulation and suggest measures to achieve pooiing cf the sample 
results at the earliest. The Group is expected to give its report in five to 
six months." \ 
(v) Advisory Committees of the National Income Division 

- .. , 
" 

3.30 It was stated in a memorandum that National Income Division 
of the Central Statistical Organisation has two advit.,ory committees.-oDC 
relates to collection of data on national income and the other to compilation 
and analysis of national accounts. In these advisory Committees a couple .of 
State Statistical Bureaus, RBI, Indian Statistical Institute end a few specialists 
in the field of national income are represented. Agriculture accounts for 
about 50 per cent Of the national income 'and the data on output of crops, 
inputs and prices required fOr the purpose of estimation :-Ire all supplied by 
the Directorate of Economics and Statistics in the Ministry of Agricultune. 
It was suggested that it would be in the fitness of things that a senior officer 
from the Ministry of Agriculture should be represented on the Advisory 
Committees. 

3.31 Asked about the reaction of the Department to this sugge6tion, 
Secretary (Statistics) replied "We have no objection to accept this." 

(vi) Association of ReseLlrch Institutions with Data Collection Work 

3.32 It was stated in a memorandum that to improve. the quality of 
CO's e6timates it would have to be supported by more frequent surveys 
in areas where continuous information is not available. If NSSO cannot 
fulfil this need with the frequency required other research institutions in 
the country should be asked to contribute in this regard. 

3.33 The Committee asked whether other research institutions in the 
~ountry should not be engaged in the task of surveys with a view to increase 
the frequency Of data (;ollection in certain important fields. 
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3.34 The representatives of CSO stated that "for the purpose of data 
collection, if a large scale Gurvey has to be undertaken, NSSO alone will 
be in a position to conduct it, because it requires a large number of inves-
tigators, and also a continuous type of work being handled by the some 
body every time: 

3.35 Before NSSO was set up, the national sample surveys were being 
handled by lSI. It WaG then decided that the National Sample Surveys 
should be taken up by Government. Government (NSSO) is conducting 
such surveys now. If there are small scale surveys specific to the require-
ments of certain research institutions, they are theffiGelves doing them. They 
are also receiving grants from the concerned administrative Ministries. 
NCAER had done ceI1tain work, and got allowance from Government. 

3.36 The question for consideration will be whether the Department 
of Statistics should al'30 give them grants and get the work done. So far, 
this has not been done. In fact, we would not like to have any duplication. 
H the administrative Ministries are in a position to support those research 
institutions, it iG much better that they do it rather than the Department 
Of Statistics." 

3.37 Asked if the Department had any system of monitoring th~ work 
done by research institutions like NCAER, universities, department of Eco-
nomics and of Statistics of colleges etc. working in this field Secretary (Statis-
tics) stated: 

"At present, the only sY'.>tem available with us is through the associa-
tion Of the Directors of Statistics of State Governments." 

3.38 Director-General COO stated during evidence that: 

"We don't have a Gystem, in CSO, for getting information aoout 
all these surveys carried out by different research institutions 
or individuals. But sometimes the reports prepared on the 
basis of these survey·.; by Universities or research institutions 
are sent to us for information. Sometimes, some of these are 
received by us as part of some thesis. We find that they are 
generally localized Gurveys. No doubt they give useful infor-
mation. In many cases, we have observed that because they 
have utilised students for data colJection, there are certain 
weaknesses and we know that these weaknesses also need to 
be carefully considered." 

3.39 The Committee pointed out that if the Department was interested 
in a particular funnet a method these organisations could be asked to 
organise the researeh in that manners as it was done ill foreign countries. 
The DiEecto~-General CSO, stated that: 
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"One of the recommendatiollG made by the Review Committee OD 

National Statistical System very recently, i.e. last year, deal 
with this aspect. On their recommendation we are setting up 
a National Advisory Board on Statistics in which research 
institutions would also be associated, so in future we will be in 
a better position to know what is being done by research 
institutions would also be--associa1ed, so in future we will be in 

(vii) Association of Rural Youth with Survey Work 

3.40 At the inaugural session of the All India Training conference for 
NSS 37th Round Survey held on 23rd September, 1980 the Chairman of 
the Governing Council of NSS had Guggested that educated youth in vil-
lagelurban block should be associated with survey work as part time inves-
tigators to get the involvement in the field work of NSSO. 

3.41 During evidence Secretary statistics stated that "So far as the 
workload per investigator per day is concerned, it i'3 being examined by 
OUT survey, Design and Research Division and it is only on that basis 
that the number of investigators can be determined. There is another aspect. 
At present it i·:; becoming more difficult for the field staff to collect data, 
because people are becoming more and more conscious and they would 

,not like to spend so much time in answering Questions, which are being 
put by the field investigator." 

"With regard to the suggestions made by the Chairman of the Govem-
, mg Council, NSSO regarding making U'3e of educated youth in the rural 
areas,the witness stated 'so far as this suggestion is concerned, there are 
one Or two aspects which we have to consider. Already NSS has built up an 
organisation of trained investigators. Every time a round is taken up, fur-

. ther training is provided to them for the purpose of conducting those 
rounds. At present we have got about 4,000 odd persons, out of which 
the number of inve:>tigators is about 1,400 and assistant superintendents 
1,640. In case we entrust this work to ttre educated youth, what do we do 

. with these people, ~o are already om whole-time employees? Secondly, 
will the part-time people, who are recruited as field investigators, be able 
to give better results." 

(viii) Statistical Standards 

3.42 The Committee were informed by the Department that laying 
down and maintenance of statistical norm:; and standards for collection, 
processing and dissemination of data is necessary to ensure the quality and 
comparability Of statistical series. With increasing statistical activities in 
the country the need to compile statistical term:; and procedures in different 
fields has assumed special importance. The Central Statistical Organisation 
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has made significant contribution in this direction by publishing "Directory 
of Statistics" (1976), "Guide to Official Statistics" (1979) and compiiation 
-of "Common Product Nomenclature" (1978). 

3.43 The Committee asked to what extent the objective of laying down 
and maintenance of standards had been achieved and whether any study 
bad been 'llade in this regard. Director-General CSO stated that "we are 
conscious aboUot these standards and their uniform use not only by the 
Centre but by the States also. One of the mechanism by which we WGfk is 
like this. Whenever any topic or any surveyor study is tak~,n up, generally, 
we set up a technica: advisory committee. We consult the concerned Minis-
"fies, the States and the agencies which night have done some work in that 
wbject. lik~ the Univeisilies, etc, We give this Group the werle and tell 
.. hem what are the things to be done. These pers<Jrls who have been selected, 
are normally memb=rs who have vast experience, and have been aSGociated 
with similar work which has been done by the Goyernment. It is also <:.1ecide::1 
1hat whatever they suggest should also be generally comparable with the 
past, so that We can study the changes. Sometime'S the com!~ai'ability alene 
may not meet the needs of the economy and we may need more disaggregat-
cd figures. The Technical Advisory Committee discusses the<;e aspects to 
come to a conclusion because the CSO is also familiar with the international 
Tecommendations regarding what needs to be done on that topic. After 
-detailed examination we decide on the information to be collected and 
what type of definition'3 and concept has to be llsed, and to see how com-
parable figures can be obtained. Then we decide what further should be 
dene. We feel that generally the system is such that we are in a p:lSition 
,to maintain the gen~ral standards." 

3.44 Central Statistical Organisation (CSO) is entrusted with the 
-responsibility of coordination of activities of Statistical Offices at the 
'Centre and in the State. The principal mechanisation through which flIiis 
eoordil1ation ;s achieved. is the Conference 0-£: Central and State Statistieal 
'Organisations held once in two years. To avoid duplkation, plan schemes 
0( the State are examined by the Statistics and Survey Division of the 
Planmn~ Commission which is a part of CSO. B~fore the Department of 
-statistics starts any new scheme, Technical Advisory Committees or Work-
ing Gronps are set up for the purpose and they, it is stated, consult Cen-
tral Ministries, RBI, and States concerned to see that there is no dupli-
~atiOll between the Cel1tre and the States. From the material ,placed before 
100 Committee, they find that prior consultation is neither mandatory with 
-aU the agencies in field nor witlt all the States nor in all cases. lbere is aIsOt 
no system of prior clearance of a new scheme by CSO. 
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3.45 The Department of Statistics _ also admitted that as the data 
from which it collects statistics originates from several sources, the quality 
is not always uniform. 

3.46 As user organisation has suggested that for developing no~ and 
- standards and for making the co-ordinating role of CSO effective, a strong, 
effective and functional linkage should be created by knitting the beads 
of various economic and statistical organisations at the Centre and in the 
State into an executive body which should direct and control the functions 
of CSO. 

3.47 The Review Committee on National Statistical System (1980) 
bad also reconunended that for providing technical guidance on poticy 
issues, effective C'O-ordlination, improvement in quality, identifkatiOll of 
gaps aDd avoidance of dupIiCfttion, it is necessary to establish an apelt 
body with representations from Central Ministries, State Goveromeuas, 
Universities, research institutions and non-Govemment user organisations. 
The apex body should have its secretariat in the CSO and may be called 
National Advisory Board on Statistics (NABS). 

3.48 The recommendations of the Review Committee for setting up 
NABS is acceptable to the Department of Statistics and tbe proposal tct 
set tip an executive body, as suggested by a user organisation, as the 
proposed NABS, would make the co-ordinating role of CSO more effec-
five. 

3.49 The Estimates Committee agree with the proposal to set up a 
National Advisory Board on Statistics (NABS) as an apex body which 
should have representations oot merely from the Central Ministries and 
State Governments, as pro.posed by a Group (June 1981), but also from 
Universities, research institutions and non-official user organisations. The 
Co~e would i:aution the Department of Statistics against making the 
NABS a narrow-based purely bureaucratic o~ganisation which will become 
iii the representatives 0( universities, researcb institutions and Jl()D-GoT-

emment user organisations are kept out of it. (SI. No. 23) 

3.50. The Committee are of the view that, as recommnded by the 
Re,iew Committee (1980) it should be obligatory on the Central and 
State Government Organisati~ to take prior clearance from NABS 
befme lalmcbing any large scale statistical operation fOl1ded by Govem-
... t. They do Rot agree with the v.iew expressed by a GI'OUtp set up by 
., Department that prior clearance of tbis nature is not possible or is 
not desirable. (SI. No. 24) 
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3.51 TIle Committee also endorse the recommendation made by the 
Review Committee (1980) that the Dep:artment of Statistics should be 
formally designated as the 'Nodal Agency' for coordinating statistical 
activities at the Centre and would suggest that necessary orders should 
be issued in this regard. (SI. No. 25) 

3.52. The Committee take note Of the Minister of Planning's obser-
~.tion made at the inaugural session of All India Training Conference for 
37 Round of NSSO that it had not been possible so far to synchronise 
the Central and State data tabulation. A Technkal Grou,p is reported to 
have been formed in the Department of Statistics to suggest a solution 
to the problem. The Committee hope that it would soon be possible to 
evolve a system to synchronise the Central and State tabulation and 
achieve pooling of sample results. (SI. No. 26) 

3.53 The Department of Statistics has a system of 2fPPointing from 
time to time technical committees or advisory groups on variom subjects. 
It bas. however, admitted that the present system has certain deficiencies; 
first, aft the subjects are not at present covered by the technical com-
mittees or advisory' groups; and se~ondly, there is need for setting up new 
panels in some other sectors which are at present not being looked into 
hy any technical committee. The Committee. find. that in this context the 
Review Conunittee on National Statistical System (1980) bad recom-
mended that for laying doWft 3,ppropriate standards and dealing with the 
problems oil quality, reliability and timelines of data being collected in 
difterclJt fields, subject panels should be set up at the Centre for all im-
portant subjects on which major data collection is being undertaken or 
needs to be initiated. The Committee end-Q[Se this recommendation and 
suggest that the Department of Statistics should initiate action to set up 
panels, to be calle!l by whatever name it _chooses, to deal with all the 
subjects and all the sectors iii which data is being collected or in con-
'Sidered necessary to be collected. (81. No. 27) 

3.54 The Committee take note that Department of Statistics bas no 
objection to accept the !'U~estion to aPF'Oint representatives of the Min-
istry o~ Agriculture on the Advisory Committees relating to the collection· 
of data on National Income and National Accounts. They e:\l1ect follow-
up action iJL.this regard. (81. No. 28) 

3.55 The Committee find tbat at present there is no s~'stem of asso-
ciating research .associations ·or universities in the task of surveys 1Dlder-
taken by NSSO. The Department has stated that certain research institu-
tions are doing -certain small surveys -.specific to their Own requirements 
ancJ fOr these surveys they are given grants by the Ministries concerned. 
TIle Department of Statistics does not wish to get involved in this to avoid 
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duplication. The Committee find that the Department of Statistics has 
viewed tbe ¥,oblems :l;rom a wrong end. The question is not as to who 
should give grants; the question is whether such research institutions can 
be associated by NSSO in the task of collecting data and thus not only 
increasing the frequency of surve)'s but also widening the base. In the 
Committee's opinion association of research institutiorts and universities 
in the survey operations under the guidance of NSSO will prove very 
useful in many ways and the Department should give it a careful thought. 
(81. No. 29) 

3."56 The CommittO!e also feel that the idea mooted by the Chairman, 
Governing Comldl, NSSO that educated youth in village/urban blocks 
should be associated with sun'c.} work as part-time investigations is a wei-
conM! idea and dcserves to be pursued, The apprehensions entertained by 
the De"artment on this accou:1t do not appear to have weight. (SI. No. 30) 

3.57 It is surprisin~ tha~ 21 present there is no system in the CSO to 
get reports or even inlormatio 1 on the surveys carried out by research 
institutions or individuals in the country. The Department even doubts 
the quality of these surveys just because they have utilised students for 
ilata collection. The Committee do not approve this approach. The Com-
mittee would like the Dfjilartment of Statistics to evolve a system of 
monitoring the surveys done b~' research institutions and universities of 
standing and making use of su;:h Of tbem as are found to be of acceptable 
standard. (SI. No,31) 

3.58 The Committee understand that a Committee on trade statistics 
was set up under the Chairmanship of the Director-General CSO and it 
had submitted Part I of the Rer;ort in 1979 to the Ministry of Commerce. 
But so far no action has been taken on the recommendations of the Com-
mittee. This is unfortunate. The Committee desire that decisions on all 
the recommendations of the Committee need not be held up till receipt of 
Part II of its Report and, wherever possible, follow-up action should be 
initiated straightway in the interest o'f b~ng about better co-ordinatioll 
among various organisations engaged in the task of collection, con_. 
"SOd dissemination of data. (Sl No. 32) 

3.S9 The Committee note that tile Department is conscious of the neecI 
"for having uniform standards and statistical norms for collection, 1ft'O'" 
cessing and dissemination of data by the Central Ministries and State 
Governments etc. With this end in view CSO has brought out certaiB 
... oWications. Another mechani~ throneh which this object is acbined 
is the system of appointing Technical Advisory Committee wlleaever any 
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loew surveyor topic is taken up and consultation with the Central Minis-
-tries, State Governments and research institutions concerned. The Com-
mittee wish to eD1jphasise that maintenance of statisti-cal norms and stan-
. dards is essential to ensure quality and comparability of statistical data 
which have assumed importance with in~reasing statistical activities in 
the country. The Committee desire that this aspect should be kept under 
..constant watch. (SI. No. 33) 



CHAPTER IV 

ORGANISA nON 

(i) Head of the Deptt. of Statistics 

4.1 The Committee asked whether Secretary (Deptt. of Statistics) was. 
looking after any other Department also. Secretary '3tated that at present 
he was also holding charge of the post of Secretary Deptt. "of Expenditure 
in the Ministry of Finance~ Asked what part of the Secretary's time was 
devoted for the Department of Statistics, the witness replied, "Frankly 
most of my time is '3pent in the Ministry of Finance. That is a heavy 
charge." The Committee asked whether this had been brought to the potice 
of the Government that the Department of Statistics required a full time 
Secret~ry, the witness stated that "Generally, any Secretary would not be 
fully satisfied if he is in charge of only the Department of StatistiCG. In 
the past a1'30 most of the time there had been a part time arrangement 
the pa~t also time the Cabinet Secretary himself used to be the the Secretary 
Department of Statistics. pven the Secretary, Planning Commission, has 
been Secretary Department of Statistics many times. There were only few 
exceptions where there was a full time Secretary. But in each case it was 
for short period. 

(ii) Governing Caunci/ for NSSO 

4.2 The National S·ample Survey Organisation (NSSO) works under the 
overall directions of a Gove~ing Council which consists of 5 non-gov-
ernment academicians, 5 users of data in Central and Statte Governments 
and 5 functionaries of the NSSO. From the membership of the Govern-
ing Counet1, it was seen that out of 5 non-government academicians, 2 are 
from Delhi, 2 from Indian Statistical ID'3titute, Calcutta and one from 
Ahmedabad. 

4.3 It has also seen that out of the 5 seats earmarked for user orga-
nisations there were 2 members representing user organisations in the 
StateG. They were from Kerala and Haryana. 

4.4 Asked about the justification for appointment of 2 members from 
I.S.I. aganist the seats intended for non-Government academicians, Sec-
retary (Statistics) stated that "We have got 5 non-government academi-
cians, 5 users of data. and 5 functionaries of the NSSO. So far as non-
govemmentacademicians are concerned, we take persons from the Indian 
Statistical Institute -(iSI). The reason is that the work of the NSSO pre-
viously was being done by thet lSI; still some work is being done by them. 

52 
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It is an institute Of all India impOrtance; it is the only institute, so far 
as the field of statistics, as a premier organisation, i.'3 concerned. That is 
why it was decided that two members should be from them." 

4.5 Asked whether there should not be mii~h ~der representation on 
the governing body from non-official side, the witness stated, "So far as 
lSI is concerned, there is an adequate representation. The question is 
whether it should be one or two. So far as others are concerned 
these' academicians are drawn upon from the point of view of not 
their regional representation but the work which they have done 
in the field of academies. The Governing Council itself goes on chang-
ing.~'here have been a number of persons from South. It may 
bapr-en that on -a particular Governing Council, the regional repre-
sentation may be different. The same is the question in the casp. of 
States. There also we tried to give a rotational representation. That 
is very impor~ant. When we again reorganise it there may be <;ome 
from Haryana and some from Kerala. Next time it may be that there 
may be none from Haryana but from Eastern side only there will be· 
one cr two." 
(iii) indian Statistical Institute 

4.6 The CommIttee desired to know the amount of grants piven 
to Indian statistical Institute during the last 5 years and whether any 
assessment had been made of ,the performance of th~ lnstitute 
vis-a-vis grants given. 

4.7 Secretary, Department of Statistics, stated that "The grant-
in-Ed at pre:::ent given to the Indian Statistical Institute varies-
ft DT) Rs. 2.48 crares in 1976-77 to Rs. 3.63 crores in 1980-81. They are 
diviJ"d inta two parts, viz plan grants and non-plan grants. The 
F;an grant h::Js been of the order of Rs. 1 crore. The system now 
ad oded is under Section 8(1) of the India Statistical Institute Act. 
Gc,:-=:rnment appoints a statutory committee every year which consi-
ders ~he programme of work, and budget of the Institute, and recom-
rr...€'T1Cls whgt amount of grant should' be' given.' On that basis, the 
Dep3rtment of Statistics,-in consultation with the Minisry of Finance, 
saDctions the grant and provides for it in the budget." 

48 Asked whether the performance of the Institute had heen 
revi€-Ned in the past, Secretary replied, that "This is an annual E'!1{~
cil"E'. There was one review committee al'Pointed by Gover:nment IP. 
1966, headed by Prof. Humayun Kabir, M.P. ~der Section 9 ( 1 ) 

. th Act. It went into the performance of the Institute and made a 
ofe l k d·· number of recommenations. We nave now. ta en aeCISlon ~c-
appcint another review committee. The questIOn noW before us IS. 
. its ccmposition." 
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"(iv) Staff-A1<~nues of Promotion 

4,9 In his speech at the inaugural session of All India Training 
Conference for NSS 37th Round Survey held on 23 September, 1981, 
the- Chairman of the Governing Council of NSSO observed that at a 

,certain level in the organisation there was virtually -no nobility. He 
called for avenues of promotion which would enthuse these c:idres 
and provide for vertical and lateral mobility. 

4.10 The Chairman, Governing Council also observed that the 
-Central' and State Statistical Organisations should have more co~ 
operation in terms of changing staff from one to the othe:r. Als() the 
Indian Statistical Service should be made an all India service so that 
State Statistical Officers could also be posted. 

4.11 Durin~ evidence Secre~ary Department of Statistics stated 
· that "'30 far as the question of one person who has to be nominated 
by staff association of the Planning Commission is concerned there 
we have been asking the Planning Commission !but the staff assoc;ia-
tion con-cerned has not been able to nominate any member." 

4.12 Studies of staff strength in headquarters organisations as well 
· as field organisations have been conducted from time to time by the 
Internal Works Study Unit of the Department as well as by the Stl'lff 

· Inspection Unit of Ministry of Finance and cdditions and abolition 
cf certain posts have been recommended. 

4.13 From a note furnished by the Ministry at the instance of the 
Committee it is seen that staff studies were made by S.I.U./lnternal 

"\Vorks Study Unit during 1978-79 to 1980-81 with followin~ results:-

Posts to be abolished Pn<ts to bf' created 
Year .-----

Officers Staff Total Officers Staff Total 

2 3 4 5 6 7 
------- ------- ------

1978-79 

CSO, ~ew Delhi 1S 67 82 :--ril Nil Nil 

CSO, in Industrial Sta-
tistical Wing, Cal-
cutta 4 /' 38 2 

1979-80 

. Deptt. of Statistic 3 3 
----- ------. ---



Pay & Accounts 
Officers . 

CSO, in Indw.trial 
Statistical Wing, 
Calcutta 

1980-81 

Field Opclation Divi-
sion NSSO 

D.P. Division HQ. & 
SDR Division Cal-
cutta 

Computer Centre 

55 

3 

3 

100 

3 

11 

4 

3 

111 

3 

11 

5 6 7 

15 

3 3 

61 168 229 

3 3 

7 7 

4.14 The Committee find that at present the Department of Statis-
tics has only a part-time Secretary. Besides looking afer the Qepart-
ment of Statistics he is a1so holding charge of the post of Secretary, 
Department of Expenditure in the Ministry of Finance which admit-
tedly is a heavy charge and leaves his little time for the Department 
of Statistics. The Committee are informed that in the past also most 
o( the time there has been a part-time Secretary only for the Depart-
ment of Statistics excepting few occasions when there was a full 
time Secretary but in each case it was far la short period. 

4.15 The Committee have given thought to this matter. Thpy 
agree that the work in the Department of Statistics does not justify 
thl;' appointment of a full time Secretary. But they wonder whether 
instead of giving the additional charge of Department of Statistics 
to the Secretary of a very heavy Department like the DepRl"tment of 
Expenditure, it cannot be assigned to a Secretary holding a lighter 
charge. In the Committee's opinion, however, if Secretary-ship of 
the Department of Statistics is not to be a mere formality and if th~ 
Secretary of the Department is expected to make worth while contrl.-
bution in. the various fields which are under the charge of the Depart-
ment of Statistics, the best arrangement would be to appoint a 
professional as Secretary of the Department of Statistics as has been. 
done in the case of certain other Departments of the Governmeut of 
India. The Committee would like this approach to be considert"d; 
seriously by the Government. 

4.16 The National Sampl~ Survey Organisation (NSSO) works 
under the overall direction of a Governing Council which consist~ 
of fiv(l non-Government academicians, five users of data in CentraJ 
and State Governments and five functionaries of the NSSO. The 
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<:ommittee find that at present out of 5 non·Government academi-
cians, two are from Delhi, two from Indian Statistical Institute 
Calcutta and one from Ahmedabad. The Committee also find that 
out of five seats earmarked for users organisations, these are only 
two members representing users organisations in the States and they 
are from Kerala and Haryana. 

/ 

4.17 The Committee feel that there is no justification to appoint 
two members from the Indian Statistical Institute, Calcutta, against 
the seats earmarked for non-Government academicians. While they 
do not doubt the eminence or the usefulness of the academicians 
from Indian Statistical Institute On the Governing Council, they 
would not like them to be appointed against seats meant for non-
Governmental academicians. (S. No. 34) 

4.18 The Committee also feeithat representation to the States 
does not show any systematic approach. They are conscious of the 
need to keep the size of the Governing Council small and compact. 
Even then the Committee see no reason why instead of picking two 
States out of 22 States in the country, at least one representative from 
each region representing the States in that region cannot be appointed 

. or. the Governing Council. (S. No. 3,!j) 

4.19 The performance of the Indian Statistical Institute was last 
reviewect by a Statutory Commit~ee in 1966. The Committee note 
that the Government has decided to appoint an other Review Com-
mittee and is finalising its composition. The Committee hope that 
the Review Committee will be appointed soon and given wide terms 
of reference to be able to make a thorough evaluation of the perior-
nlance of the Institute. (S. No. 36) 

4.%0 The Committee take note of the observations made by th .. 
. Chairman of the Governing Council of NSSO pointing out lack of 
mobUity aad avenues of prom~ion for the stall in the organisation 
and suggesting some sort of i.ater~ange of staff between the Centre 
and Shtes. They also take note of his suggestion that Indian Statis-
tical Service should be made an All-India Service. The Committee 
would like the issu_. underlyinc these observations should be exa-
mtned by the Department of Statistics. (S. No. 37) 

NEW DELHI; 

April 26, 1982: 
Vaisakh4 6, 1906-(S). 

S. B. P. PATIABHI RA,MA RAO 
Chairman, 

Estimates Committee. 
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APPENDIX t.t. 

Summary of reeommendation<;/observations 

1.35 

Para Recommendation/observation 

The Committee are greaUy disappointed at 
the inordinately long time-lag between comple-
tion of NSSO surveys and publication/release of 
the results of the Surveys. From the informa-
tion furnished by the Minis~ry it is seen that 
even after the re-organisation of NSSO in 1971 
the time-lag between completion of surveys and 
tabulation/release of data has been as high :JS 

48-53- months in 8. number of cases 32nd Round 
of Central Sample Survey completed between 
July 77-June 1978, 33rd Round (July 78--June 
79) and 34th Round (July 7~une 80) are still 
under tabulation. Publication of the results of 
surveys have also been inordinatelj' delayed. For 
example publication of Annual Surveys of Indus-
tries and Comsumer Expenditure surveys have 
been delayed by 5-12 years. Consumer Expendi-
ture Surveys pertaining to the period September 
61-August 1962 was published in March, 1974-
Annual Survey of Industries for 1964 was 
published in April. 1971. Some of the 
reports published in 1981 related to the 
period July 1973-June 1974 which shows a 
delay of nearly 6-7 years. The Committee won-
der whether results of surveys published after 
a time gap of 5-12 years could have been of any 
use to anybody except academicians and econo-
mic historians. What has pained them deeply 
and what they cannot but deplore strongly, is 
that thi.s state of a~irs has been continuing for 
over 30 years and nothing concrete has . been 
done so far te accelerate the entire exercise so 
as to make it useful to policy makers and 
planners. .--

-57 
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The Department of statistics, has it is seen,_ 
taken certain measures to modernise the data-
processing equipment and accelerate the release-
of statistics. But the Committee agree with the: 
Chairman, Governing Council, that some piece-
meal improvements in procedures and machines 
here and there are not going to achieve the over-

_ all objectives unless the problems faced by the 
NSSO are looked at in their totality and the 
lopsideness of the organisation which, in his 
opinion, is the root cause of delays, is remedial. 
The report of the working Group on the accele-
ration of data processing, to which the Govern-
ing Council and the Department of Statistics had 
been looking forward with great expectations. 
has now been submitted to and considered by 
the Governing CounciL The Commit~('r> ",,,,,' ~ 
like to advise the Goyernment that this report 
should be taken seriously and an integrated 
action plan prepared \vithout delay to thr0lJrrh1v 
reorganise the NSSO so 3S to make it a techni-
cally and professionally competent' and well-
equipped organisation to be able to ('l:C"~'~~--- 'L" 

responsibilities efficiently and within the opti-
mum time-frames. 

The Committee are happy to note that the 
Governing Council of NSSO is aiming at making 
the org'misaticn efficient enour,h to reduce the 
time-lag be':ween d'lta col~ection and its publica-
tion to 12-15 months. The Estimates Committee 
consider the time-frames suggested by the Re-
view Committee (1980) for various kinds of 
s~atistics not only reasonable but absolutely 
essential for the working of NSSO if its reports 
haye to be of some contemporary use to contem-
porary planners and policy makers and not to be-
consigned to the dustbins of history. The com-
mittee would like that Government should adopt 
these basic norms as outside target limits of 
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time for the guidance of the NSSO and ensure 
that the contemplated re-organisati "., t')f the 
NSSO is done to achieve these objectives. 

The Committee note that NSSO is also handi-
capped for lack of adequate printing facilities 
and this too -contributes to the delays in ~e 
publication of statistical data. They note that 
a scheme to provide offset printing facilities to 
meet the requirements of the Department of 
Statistics and Planning Commission has been 
included in the Sixth Five Year Plan and a 
separate wing in the Government of India Press 
at Faridabad is expected to come up by th~ end 
of 1984-85 for executing the work of the two 
organisations. The Committee cannot over-
emphasise the need for making adequ8te print-
ing facilities available to the Department of 
Statistics. They hope that. addi.tional uri"p: in 
the Government of India Press at Faridabad 
would be set up by the target date In the 
alternative the Government of India Press can 
get this printed in any decent reliable Private 
Press, which would be perhaps more economical 
also. 

Delay in the publication of crop estimatio~ 
survey reports has been brought to the notice of 
the Committee. These reports are at present 

. being brought out with the timelag nf' <> hout 
two years. The utmty of these report!! it is 
stated, would be considerably enhancerl;f they 
are brought out within a year of the close of 
the season. The Department has explained that 
State-wise and season-wise status reports are 
brought out by about one year after the close 
of the season but all India report is delaved. It 
appears that the Department is not getting ade-
quate support from the States in this. regard. 
The Committee would suggest that the various 
issues involved in the publication of this report 
should be discussed with tlhe State Governments 
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concerned at a high level and concrete solutions 
found to accelerate the publication of crop esti-
mation survey reports. 

The Committee take note of the various pro-
grammes drawn up by the Department of 
Statistics to fill up major data gaps in certain 
areas. They find that the Department has not 
drawn up any programme to deal with the pro-
blems of non-response in implementing statu-
tory provisions for data collection and the lack 
of statutory obligation in certain other fields to 
maintain records for the purpose of collecting 
data. The Committee feel that in these two field" , 
Government can and should take remedial 
measures at the earliest. 

The Committee find that the Department has 
already initiated certain studies to fill gaps in 
methodologies in the colle':!tion 'Of data. Metho-
dologies investigations have been recently com-
pleted in the field of construction activities, and 
once this methodology is finalised, regular sur-
veys will be taken up. The Committee would 
await the outcome of these exercises. 

In regard to compilation of All India Index 
Number of Retail Prices, the Department is 
finding it difficult to get details of commodity-
wise volume and value of retail trade which is 
necessary for deriving the weighting diagrams 
for con·"truction of retail price index, in the 
absence of a comprehensive survey of distribu-
tive trade. An All India Prices Index Number 
covering all sections of population separately 
in rural and urban areas can be thought of as 
an alternative. The matter has been considered , 
by the Technical Advisory Committee on Statis-
.tics of Prices and cost to Living and in 

. pursuance of its recommendation CSO has ad-
vised the State Directorates of Economics and 
Statistics to take up compilation of Consumer 
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Price Index Numbers. Two States, Maharashtra 
and Tamil Nadu, have finalised the methodology 
for constructing such Consumer Price Index 
Numbers for selected essential items. Uttar 
Pradesh has also finalised the methodology for 
rural index. The Department feels that once the 
State indices are available they could be suitab-
ly combined to derive All India Index of Retail 
Prices. The Committee hope that the Depart-
ment of Stat:stics would be able to persuade all 
the States to undertake the necessary exercises 
in this .. regard expeditiously sO that it can then 
construct the All-India Index of Retail Prices. 

2.64 The D"epartment of Statistics has not been 
able to derive consistent series of savings and 
consumption of households in the absence of a 
comprehensive survey of household income and 
expenditure. According to the Department, in-
comes is a very complex subject and a survey on 
incomes in rural and urban set-up requires ex-
tensive methodological experimentation. The 
working group appointed by the governing Coun-
cil for NSSO to plan the 38th round survey on 
employment and unemployment and consumer 
expenditure in its meeting held in November, 
1981 suggested setting up of a specifjc \!nit for 
methodological work to pre-test, through pilot 
studies, different approaches before any specific 
approach is adopted for large scale nation-wise 
survey on incomes. The Committee hope that 
the pilot stl,ldies on methodological experimen-
tation would be completed as scheduled and a 
comprehensive survey on income, consumption 
expenditure and savings to the Households by 
NSSO will become feasible in the near future. 

2.65 The Committee find thiit the Department has 
not undertaken any studies for international 
comparison of per-capita incomes including 
India's based comparable real price though India 
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has been associated with the International Com-
parison Project which has been sponsored by the 
United Nations. The Department has not been 
making the comparative analysis because it has. 
doubts whether the methodology adopted for 
this purpOGe is a perfect methodology. It has 
set up an Expert Committee to go into the ques-
tion of methodology. The Committee feel it 
rather strange that while India has been asso-
ciated with the International Comparison Pro-
ject of the United Nations for which the Indian 
experts also supply data, the~ are not making 
such a comparative, analysis within their own 
country. The Committee hope that appropriate 
methodology in this regard would be evolved 
soon and per capita' comparison would be under-
taken by the Department as early as possible. 

The Committee would like to suggest in this 
context that the gaps in methodologies for col-
lecting data in all other important'- fields should 
be clearly identified and schemes formulated to 
conduct methodological investigations to evolve 
appropriate methodologies in these fields. 

The Committee note that while schemes have 
been drawn up to fill major data gaps in a 
number of areas, there are still some areas such 
as inter state trade movement, live-stock pro-
ducts, forest products etc. where the gaps will 
persist. 

The Department should clearly identify aU 
such gaps with ref~ence to their importance to 
socio~conomic planning and policy making and 
draw perspective plans to fill those gaps keeping 
in view the available resources and man-power. 

The Committee note that the subject of con-
sumer expenditure was covered earlier in almost 
all the successive NSS rounds of socio~conomic 
surveys upto the 28th round (1973-74). In 1974 • 
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the Governing Council of the NSSO decided that 
the consumer expenditure surveys should there-
after be conducted once in five years. In the 
opirtion of the experts the consumer expenditure 
does not change fast and there is no need to 
conduct consumer expenditure survey:; every 
year. The Committee hope that reduction in the 
frequency of such surveys to once in five ~~s, 
have no adverse effect on planning aIid policy,. 
making. 

The Department has admitte~ that there has 
not been any systematic study to assess the ac-
curacy of the monthly index of industrial pro-
duction, though it feels that it has reason to 

. infer that the compiled indices are by and large 
consistent or correct. The Committee find th3.t 
the Department is feeling the necessity of intro-

. dueing a sample check to test the accuracy of 
indices compiled by it. The Committee also 
take note of the fact that though indice5 of 
industrial production have been compiled and 
released from July, 1950 onwards continuously 
for all months, the different series are not strict-
ly comparable with eaeh other due to variation 
in coverage of items and imprC'ved techniques 
of compilia_tion in later series. The Committee 
also not that at pre3ent the base year for indus-
trial production .indices is 1970. The Depart-
ment has accepted the need to shift it to 1980-81. 
The Committee feel that there is need for a 
systematic study of the various aspects of in-
dices of industrial production 'with a view b 
assessing their accuracy and taking appropriate 
me3.sures to make them more reliable, more 
me:mingful ·and more helpful to policy, makers. 

It has been brought to the Committee's 
notice that while the methodology followed by 
NSSO is generally s~tisfactory, the NSSO tends 
to collect too much of information and tabulate 
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too little with a ma&sive time lag. The Depart-
ment has stated that the suggestions received by 
the Governing Counc::il from Ministries etc. are 
in general terms and the Governing Council of 
NSSO decides the subjects which have to be 
covered ip. a round and the types of question-
naires which have to be formulated. In this 
process Experts are also associated. The Com-
mittee desire that the view exprec;sed to the 
Committee regarding the NSSO collecting too 
much information and tabulating too little 
should be taken note of by the Governing 
Council in drawing up questionnaires. 

The Committee note that a number of 
measures 'Such as publication of publicity folders 
press hand-outs, radio-talks etc. have been taken 
by the Department to informed educate the 
public in regard to the surveys undertaken by 
the NSSO. For the 36th Round of NSSO survey 
a film was also made to bring to the notice of 
the public the purpose of that Round. The Com-
mittee welcome these measure.;; and hope that 
such pUblicity programmes will be continued to 
elicit better response from public. 

The Committee find that the benchmarks in 
respect of many series brought out by the De-
partment of Statistics such as National accounts,. 
un-organi'Sed industry sector are out-dated in 
that they relate to the 60's. The Committee feel 
that having statistical data related to bench-
marks of 60's is not a very satisfactory state of 
affairs. In their opinion it is very necessary to· 
up-date the stat~'Stical base and bringing it as-
close to 80's as possible. 

The Committee regret to note that the De-
partment has not so far evaluated the quality 
and accuracy of the work done by Central 
Statistical Organi$ation. The Review Committee 
On National Statistical System (l98() nei.ther - .. _------------_._---------

• 
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eXpressed any view on this -matter nor were 
they asked to do so. The Commlttee would like 
that an independent and expert evaluation of 
the quality of work done by Central Statistical 
Organisation to which the Department -has no 
objection should be arranged at the earliest. 

The Committee find that the non-production 
time of computer centre has been going up since 
1976. From 3437 hours in 1976, the non-produc-
tion time had gone up to 4658 hours in 1980. The 
two main reason" fbr the increase in non-prcduc-
tion time are stated to be the break-down of 
computers or the interruption in t.heir wor:tqpg 
due to power failure. The Committt:!~~ are aware 
that the Honeywell Computers installed in the 
computer Centre are old and absDlete and they 
break down very frequently. But!!O long as 
they are there and are not replaced, the Com-
mittee feel that better maintenkllce of the 
ma'chines can cut down the down-time to a 
considerable extent. They hope that the pre-
ventive ~aintenance of the computers will be 
taken seriously and carried out regularly. 

The Committee find t'rlat pursuant to the re-
commendations of the Three- Member Com-
mittee (1969) a new Division, namely, Economic 
AnalYSis Division (EAD) was created in Decem-
ber, 1973 wit'rl a small nucleus staff. Recently 
this Division has attempted analysis and brought 
out an~lytical articals a few subjects. The De-
partment has iRformed the Committee that to 
attempt economic analysis in all the areas of 
NSS activity, the Economi-c Analysis Division 
needs sufficient strengthening. A Plan S:!heme 
entitled "Economic Analysis of NS'3 Data-
Augmentation of resources" has been included 
under the Sixth Five Year Plan proposals and 
also in. Annual Plan 1982-83. This is a welcome 
though belated measure. The Committee feel 
that publication of data without critical analysis 
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is of little use to potential users. In their opinion 
pUblication of comprehensive economic and sta-
tistical analysis should be regarded as an inte-
gral part of the exercise of data collection and 
publi~atiorl and adequate staff and other infra-
structure should be provided for the purpose' 
without delay. 

The Committee are surprised how the De-
partment has reorganised the Analytical Divi-
sion into Transport and . Communication Division 
wit~ t1::le result the identity of the Division as 
or separate analytical unit has been lost. The 
Committee are not ~atisfied with the work done 
by the Analytical Division. It is evident that 
the Analytical Division could not undertake any 
indepth studies of linkages of one sector with the 
other in order tQ identify inter-relationship which 
could help policy formulation. The Committee 
expected flat tQe Division would have under-
taken such studies. ,The Committee are of the 
view that development of statistical has taken 
pIa ~e so far mainly tow'/~ds tl-Je coverage and 
content and some efforts have been made,' in 
timeliness in processing and presentation of data 
but the statistic:11 system has not been able to 
cater appropriately to the policy needs of the 
Government. This is mainly because enough 
attention l:las not been devoted in developing 
appropriate statistical expertise for effective 
analysis and interpretation of already available 
data for the use of Government. The Committee 
suq:~est that the Analvtkal Division should have 
hi~h level expert guidance on whole-time basis. 
The 'officer-in-c'1arge of the Division should be 
made responsible for disc".:larging 'the functions 
rssigned instead of seeking for consultants for 
short run perjods. The ~sts sanntioned for Ana-
lytical Work should not be used for other acti-
vities like Transport and Communication. 
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The Committee also feel that there should be 

closer coordination between C~O and Indian 
Statistical Institute' in regard to exchange of 
technkal know-how for effectively implementing 
the functions assigned to the Analytical Studies 
by CSO. 

.. 

Developmental work in official statistical 
system s'tould also be given due priority for im-
plementation so that functions allotted under 
planned schemes are not allowed to lapse because 
inordinate delay in efl'e:tive implementation. 

One of the grey areas for development of 
Statistics relates to "wholesale and retail trade" 
for which the CSO has indicated proc~ssing of a 
plan scheme for implementati-:>n during the Sixth 
Plan period. The Ministry of Finance has already 
agreed to the proposals for grants-in-aid to the 
States for creation of posts for prim3ry level 
colleCtion, correlation and compilation of data at 
district/,State level. The Committee views with 
concern the delay in implementation of the core-
scheme. -

The Committee express their disappointment 
over a shaky technical report on the sampiing 
design and other aspects of the Working Class 
Family Income and Expenditure Survey, 1971. 
The Committee urges the Department to make 

. full use of the valuable data collected. during 
Family Budget Enquiries (Income and Expendi-
ture Survey) for detailed cross-sectarial and eco-
nometric an3lysis such as elasticities of demand 
for essential consumer goods, income distribu-
tions, concentration ratios etc . 

The Committee desire that necessary steps 
should be t.aken towards 'Standardisa'ion of 
Classification' h confonnity wit~ the Harmo-
nised System (RS) of Classifications developed 
by the Customs Corporation Council, in which 
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India is represented as an Associate Member of 
the Council and consequently implementation of 
IrS for Customs, trade, tariff a!l.d industry is 
governed by a Convention having legal status. 
In fact, such a classification at micro-level will 
be a handy tool for cross-sectional and sectoral 
economic analysis. .. 

2.92 The Committee would also urge the Depart-

3.49 

• 3.50 

3.51 

ment of Statistics to ensure t!lat only such officers 
as have proper experience and calibre in the con-
cerned fields are nominated to represent India 
on bodies such as Joint Group of UNSO and 
SOEC on World' Level Classifications. 

The Estimates Committee agree with the 
pl'Oposal to set up a National Advisory Board on 
'Statistical (NABS) as an apex body which 
should have representations not merely from the 
Central Ministries and State Governments, as 
proposed by' a Group (June 1981), but also from 
Universities, research institutions and non-Official 
user organisations. The Committee would caution 
the Department of Statistics against making the 
NABS a narrow-based purely bureaucratic orga-
nisation which will become if the representatives 
of Universities, resear·ch institutions and non-
Government user organisations are kept out 
of it. 

The Committee are of the view that, as re-
commended by the Review Committee (1980) it 
should be obligatory on the Central and State 
Organisations to take prior clearance from NABS 
before launching any large scale statistical ope-
ration funded by GovernInent. They do not agree 
with the view expressed by a Group set up by 
the Department that prior Clearance of this 
nature is not possible or is not desirable. 

The Committee also endorse the recommen-
dation made by the Review Committee (1980) 
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that the Department of Statistics should be for-
mally designated as the 'Nodal Agency' for co-
ordinating statistical activities at the Centre and 
would suggest that necessary orders should b~ 
issued in this regard. 

The Committee take not"e of the Minister of 
Planning's observation made at the inaugural 
session of All India Training Conference for 37 
Round of NSSO that it had not been possible 
so far to synchronise the Central and State data 
tabulation. A Technical Group is reported to 
have been formed in the Dep::!rtment of Statistics 
to suggest a solution to the problem. The Com-
mittee hope that it would soon be possible to 
evolve a system to syn~hronise the Central and 

. State tabulation and achieve pooling of sample 
results. 

The Department of Statistics has a system 01 
appointing from time to time technical com-
mittees or advisory groups on. various subjects. 
It has, however, admitted that the present sys-
tem has certain deficiencies; first, all the subjects 
are not at present covered bj~ the te!?hnlcal 
committees or advisory groups; and secondly, 
there is need for setting up new panels in some 
other sectors which are- at present not being 
looked into by any technical committee. The 
Committee find that in this context the Review 
Committee on National Statistical System (1980) 
had recommended that for laying down- appro-
priate standards and dealing with the problems 
of quality, reliability and timeliness of data. 
being collected in different fields, suhip,..f '1anels 
should be set up at the Centre for all important 
subjects on which major data collection is being 
undertaken or needs to be initiate~ "".- ,....-~

mittee endorse this recommendation and su!!!tec;t 
that the Department of Statistics should initiate 
action to set up panels, to be called by whatever 
name it chooses, to deal with all the subiectc; ~nd' 
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all the sectors in which data is being collected or 
is considered necessary to be collected. 

The Committee take no:e that Department of 
Statistics has no objection to accept the sugges-
tion to appoint representatives of the Ministry 
of Agriculture on the Advisorv Committees 
relating to the collec~ion of data on National 
Income and National Accounts. They expect 
follow-up action in this regard. 

The Committe~ find that at present there is no 
system of associating research associations or 
universities in t~e task of surveys undertaken by 
NSSO. The Depar:ment has stated that certain 
resear'ch institutions are doing certain small sur- • • 
veys specific to their own requirements and for 
these surveys they are given grants bv the 
Ministries concerned. The Department of 
Statisti'::s does not wish to get involved in this 
to avoid duplication. The Committee find that 
the Department of S~atistics has v;ewed the 
problems from a wrong end. The question is not 
as to who should give grants; the question is 
whether such research institutions can be aSSO-
ciated by N'3S0 in the task of collecting data and 
thus not only increasing the frequency of sur-
veys but also widening the base. In the Com-
mittee's opinion association of research institu-
tions and universities in the survey operations 
under the guidance of NSSO will prove very use-
ful in many ways and the Department should 
grtre it a careful thought. 

The Committee also fee~ that the idea mooted 
by the Chairman, Governing Council, Ns..c:;O 
that educated youth in village/urban blocks 
she.uld be associated with survey work as part-
time investigations ic; a welcome idea and de-
serves to be pursued. The apprehens;ons enter-
tained by the Department on this account do not 
appear to have weight. 

(, 

-, 

'1 
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It is surprising that at present there is no-
system in the CSO to get reports or even infor-
mation on the surveys carried out by research 
institutions or individuals in the country. The 
Department even doubts the quality of these 
surveys just becaUSe they have utilised students. 
for data collection. The Committee do not ap-
prove this approach. The Committee would 
like the Department of Statistics to evolve a 
system of monitoring the surveys done by re-
search institutions and universities of standing 
and making use of such of them as are found to-
be of acceptable standard. 

The Committee understand that a Committee 
on trade statistics was set up under the Chalr-· 
manship of the Director-General CSO and it had 
submitted Part I of the Report in 1979 to the 
Ministry of Commerce. But so far no action has 
been taken on the recommendations of the Com-
mittee. This is unfortunate. The Committee 
desire that decisions on all the recommendations 
of the Committee need not be held up till receipt 
of Part II of its Report and, wherever posSible, 
follow-up action should "be initiated straightaway 
in the interest of bringing about better co-
ordination among various organisations engaged 
in the task of collection, collation and dissemina-
tion of data. 

The Committee note that the Department is 
conscious of the need for having unifonn· 
standards and statistical norms for collection, 
processing and dissemination of data by the 
Central Ministries and State Governments etc. 
With this end in view CSO has brought out cer-· 
tain publications. Another mechanism through 
which this object is achieved is the system of ap-
pointing Technical Advisory Committee when-
ever any new surveyor topic is taken up and' 
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consultation with the Central Ministries State 
Governments and research institutions con~erned. 
The Committee wish to emphasise that main-
ten2nce of statistical norms and standards is 

. essential to ensure quality and comparability 
of statistical data which have assumed importance 
with increasing statistical activities in the coun-
try. The Committe.e desire that this aspect 
should be kept under constant watch. 

The Committee agree that the work in the 
Department of Statistics does not justify the ap-
pointment of a· full time Sp.cretary. But they 
wonder whether instead of giving the additional 
charge of Department of Statistics to the Secre-
tary of a very heavy' Department like the Depart-
ment of Expenditure, it cannot be assigned to a 
Secretary holding D. lighter charge. In the Com-
mittee's OpInIOn, however, if Secretaryship of 
the Department of Statistics is not to be a mere 
formality and if the Secretary of the Department 
is expected to make worthwhile contribution 
in the various fields which are under the' charge 
of the Department of Statistics, the best arrange-
ment would be to appoint a professional as 
Secretary of the Department of Statistics as has 
been done in the caSe of certain other Depart-
ments of the Government of India. The Com-
mittee would like this approach to be considered 
seriously by the Government. 

The Committee feel that there is no justifica-
tion to appoint two members from the Indian 
Statistical Institute, Calcatta, against the !':eats 
earmarked for non-Government academicians. 
While they do not doubt the eminence or the use-
fulness of the academicians from Indian Statis-
tical Institute on the Governing Council, they 
would not like them to be appointed against seats 
meant for non-Governmental a~ademicians. 
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The Committee also feel that representation 
to the States does not show any systematic ap-
proach. They are conscious of the need to keep 
the size of the Governing Council· small and 
compact. Even then the Committee see no 
reason why instead of picking two States out 
of 22 States in the country, at least one represen-
tative from each region representing the States 
in that region cannot be appointed on the Gov-
erning Council. 

The performance of the Indian Statstical 
Institute W~3 last reviewed by a Statutory Com-
mittee in 1966. The Committee note that the 
Government has decided to appoint another 
Review Committee and is finalising its composi-
tion. The Committee hope that the Review 
Committee will be appointed soon and given wide 
terms of reference to be able to make a thorough 
evaluation of the performance of the Institute. 

The Committee take note of the observations 
made by the Chairman of the Governing Council 
of NSSO pointing out lack 9f mobility ami 
avenues of promotion for the staff in the organi-
sation and suggesting sqme sort of inter-change 
of staff between the Centre and States. They 
also take note of his suggestion that Indian 
Statistical Service should be made an All-India 
.Service. The Committee would like the issues 
. underlying theSe observations should be examined 
by the Department of Statistics. 
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